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allowed to .the Regpondents to file
written statement as prayed by Mr, a.K,

jChoudhury. learned adul. C.G.s.C, for

the Respondent g,
List on 23.9.2002 for orders.

VicewChairman.

The reSpoﬁdents are yet to file
written statement. Further four weeks
time allowed to file written statement

on the prayer of Mr A.K.Choudhury.learnez
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.

Original Application No. 65 of 2002.

DATF. OF DECISION 11-12-2002.

Shri Soraisam Manimacha Singh 'PETITiONER(S)

Shri A.M.Singh v _ADVOCATE FOR THE PETITIONER
- VERSUS -

Union. of India & Ors; | , ‘RESPONDENTS

Shri A.K.Choudhury, Addl.C.G.S.CADVOCATE FOR THE RESPONDENTS

THE HON'BLE MR JUSTiCE D.N.CHOWDHURY, VICE CHAIRMANM.

THE HON'BLE MR K.K.SHARMA, ADMINISTRATIVE MEMBER.

1. Whether Reporters of local paperé may be allowed to see
“the judgment ?

2. To be referred to the Reporter or not ?

3. Whether their Lordships wish to see the fair copy of th
judgment ?

4. Whether the Jjudgment is to be circulated to the other
"Benches ?

W

Judgment delivered by Hon'ble Vice-Chairman.

1—\\/——////’A¢/



CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.

‘Original Application No. 65 of 2002..

Date of Order : This the 11lth Day of December,2002.

The Hon'ble Mr Justice D.N.Chowdhury, Vice-Chairman.

The Hon'ble Mr K.K.Sharma, Administrative Member.

Shri Soraisam Manimacha Singh,
Veterinary Field Assistant of

Assam Rifles now posted at -
A.R.Thoubal, a resident of Chingamakha Maisnam

Leikai, Imphal West District, Manipur

By

By

Advocaté_ Sri S.M.Singh.
- Versus -

Union of India,

through the Secretary to the
Government of India,
Ministry of Home Affairs,
New Delhi.

The Ministry of Finance,
through its Secretary,

Govt. of India, New Delhi.

The Director General,
Directorate of Assam Rifles,

Shillong-793001.

The Deputy Inspector General,
MP Range, Assam Rifles,

Imphal.

The Commandant,
7th Assam Rifles,

Thoubal.

Ssri A.K.Choudhury, Addl.C.G.S.C.

ORDER

CHOWDHURY J.(V.C)

...Applicant

.« sRespondents

The issue relates to upgradation of pay scale of

Veterinary Field Assistant serving in Assam Rifles to

Bs.4000-6000/- in parity with those other counter parts.



-~

2. Mr A.M.Singh, learned counsel appearing for the

applicant staﬁed that the aPplicant was agitating the
matter in different forums and failing to get any remedy he
moved the Imphal Bench of Gauhati ﬁigh Court in Writ
Petition(Civil) No. 798 of 1999. Finally by order dated

31.12.2002 the Writ Petition was disposed of directing the

applicant to move the appropriate forum to se&k his remedy.

Hence this application before the Tribunal for rédressal of
his grievances. Mr Singh also pointed out to the reply
submitted by‘the respondents in which it was indicated that
the autﬁority took a decision advising the Assam Rifles to
process the proposal of cadre restructuring of the post of
Veterinary Field Assistants in the manner indicated by the
Ministry of Home Affairs in its communication dated
17.12.99.jThé relevant text of the said communication is
reproduced below :

(i) DD(Pers) BSF. has intimated that a
proposal for cadre restructuring of
Veterinary staff is being processed by
them. ITBP is also processing the
proposal on the same lines. Assam
Rifles was advised by Dir.(Pers), MHA,
to process the proposal for cadre
. restructuring of the post of VFA.

(ii) To maintain uniformity in
educational qualification and pay
scales as recommended by the Fifth Pay
Commission, Assam Rifles was advised to

process the proposal in consultation

with the BSF and ITBP, so that a
similar proposal on uniform 1lines is
formulated. '

(iii) As the posts of Veterinary stff
in BSF and ITBP are combatised while in
Assam Rifles VFAs are civilians, to
maintain the uniformity in the rank
structure, Assam Rifles were advised to
propose the combatisation of these
posts as well.

%
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(iv) Since the matter 1is already
subjudice, any decision for upgradation
of pay scales in Assam Rifles can be
taken after finalisation of the Court
case." '

Mr A.M.Singh, learned counsel for the applicant has also

drawn our attention +to the communication sent by the

Ministry of Home Affairs dated 31.3.1998 indicating its mind

for implementation of upgradétion' of the pay scale of
Veterinary Field Assistants. in the Assam Rifles. The said
communication clearly indicated the decision of the
authority-for revising the pay scale.

3. “Wé have heard Mr A.M.Singh, learned counsel for the
agplicant and'aléo Mr.A.K.Choudhﬁry, learned Addl.C.G.S.C.
for the respondents ét length. Conside#ing the facts and
circumstances we are of thelgpinion tﬁat the matter requires
no further adjudication from our end. The Government has
taken a decision in principle and in view of the pendency of
the Court proceeding the authority did not take any step for
implementation of the matter. In view of the clear'statemenf
made by the respondents we dispose of this application with
a direction on the respondents to iﬁplement the undertaking
as expeditiously as possible, preferably wiﬁhin a period of
three months ffom the date of receipt of this order.

The application thus stands disposed of. There shail,

‘however, be no order as to costs.

S s

( K.K.SHARMA ) ( D.N.CHOWDHURY )

‘ADMINISTRATIVE MEMBER VICE CHAIRMAN
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 ORIGINAL APPLICATION N()gé?};r 2001. ;
\l » Sorisam Manimacha Singh, resident of Singjamei Makha leisnam Leikai,
| Imphal, Manipur. -
| : Applicant, :
- Versus - 5 '
- 1. The Union of India and 4 others.
R ____Respondents.
Il- ' ~ .
: INDEX
‘: S..No.  Nomenclature Brief description of documents | Page
i; of documents from to
L 1. Application Application filed by the Applicant.
112. "~ Affidavit Affidavit of the Applicant
113.  ANNEXURE A/l Certificate
{14.  ANNEXUREA2  Certificate
i5. ANNEXUREA/3 __ Certificate v
16. ANNEXUREA/4 _ Order dated 17/11/1984 P
7. ANNEXUREA/5 _ Order dated 24/01/1986
i8. ANNEXUREA/6  Order dated 24/01/1987
19. ANNEXUREA/7 __ Order dated 10/12/1986
110.. ANNEXURE A/8 Appointment Order 2/2/1987
111. ANNEXUREA/9  Relevant pages of CCS( RP )Rules 1987.
‘- First Schedule of part A. -
| ‘ 12. ANNEXURE A/10 - Relevant portion of sec. 30 of LV.C. Act. 1984,
113. ANNEXURE A/I1 __ Relevant portion.
t14. ANNEXURE A/12  Letter dated 15/09/1998
115_ ANNEXUREA/I3 _Letter dated 08/06/2001
116. ANNEXUREA/14 _ Chart of duties
117. _ANNEXURE A/15 ~ Hand Book of ICAR
[18. ANNEXUREA/16  Advertisement for farm tech.
119. ANNEXUREA/I7 _ Relevant Portion of CCS ( RP )Rules .1997
20. ANNEXUREA/I18  High court, order dated 31/12/2001
21. ANNEXURTE A/19  Decision of DGAR dated 24/04/2001
| | |
T “Signature of the Applicgnt
For use in Tribunal’s office ‘ %Z’UW
|
Date lof filling : A
giStration No. :
|
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Original Application No. ,‘4 ( of 2002.

Shri Soraisam Manimacha Singh, aged about 39 yee;rs.
S/0'S. Tbobi Singh, by 6ccupation a veterinary Field
Asstt. of Assam Rjﬂes ndw posting at 7th

'A.R.Thoubgl, a residenf of—Chingamakha Maisnam

‘Leikai, Imphal West District, Manipur.

- Applicant.
- Versusv- |

1. The Unionof India, through the Secretary to fhe deemmenrt of India, Ministry

of Home Affairs. |
2. The Ministry of Finance through its Secretér_}; ,

Gowt. of India, New Delhi.
3. The Director Ge_neral, '

Directorate of Assam Riﬂes, '

at Shillong - 793001.

- 4. The Deputy Inspector General, MP Range,

Assam Rifles, at Imphal.

5. The Commandant, 7th Assam Rifles, at Thoubal.

Details of Applications :-

17,

Pérticulars of the Order against which the application is made :-

Against the inaction of the respondenté in implementing the Central Civil Services

( RP ) Rules, 1997 in the other words for non implementation of th; Centrél Civil

ervices, ( Revised Pay ) Veterinarians ( Veterinary Staffs ) of the Assam Rifles which

IIas been nomenclatured as Veterinary Field Assistants ( VFA ).



2. Jurisdiction of Tribunal :-

f
i i
1

The applicant declares that the subject matter of the present case where he wants

redressal is within the Jurisdiction of the Central Administrative Tribunal. Gauhati Bench.

o

. Limitation :-

AT T PR 6 W

The subject matter. of the present case is as regards to unequal treatment in

i
i
i

. implementing the CCS ( Revised Pay.) Rules, 1997. It is a case of continuing cause of |

action which arises every month. Hence, the applicant begs to submit that the application
s very much within time. Limitation Period prescribed in‘section 21 of the -

Administrations Tribunal Act

4. Facts of the Case :-

L | The applicants is a bona fide citizen of India havihg permanent residential
. placeat Ch’ingamakha Maisnam Léikai, Imphal West District, Manipur.
5§He is an educated pérson possessing the following Certificates and dégre.e -

| (a) He passed High School Leaving Certificate, 1980 under the Board of
Secondary Educa_ti(m, Manipur in third division. |

(b)) He agéin passed Veterinary ﬁie/ld Assistant Training Course for the
Academic Session of 1982 - 83 in the month of October. 1983 inder the

~ Veterinary Training Centre, Govt. of Manipur at Porompat, Imphal and Placed |

in 1st Division.
~ (c) He has passed B.A ( Two years ) Examination in the year 1985 under

the Manipur University in Simple Pass.

True coﬁies of Certificate of HSLC. Vety Trng Course
and B.A. aré enclosed herewith and marked as

Annexures - A/1.A/2.& A/3 respectively.




Il.  The applicant for the first time entered into servicevas veterinary Field

Assistant in the Directorate of Veterinary and Animal Husbandry, Govt. of Ménipur on

. adhoc basis vide Order No. S/BE/6S (ptII1), dated 17-11-84 and such adhoc Service was

:

| é’xtendedupto 24-1- 1987 This was before he joined service in Assam Rifles.

: True Copies of Order dt. 17- 11 -84 and extension
;" orders dt.24-1-1986 & 24-1-1987 etc. are enclosed
as Annexures - A/4,A/5,A/6 respectively.

\
|

Thereafter, while he was in the directorate of Veterinary Manipur on adhoc service -

\ i

a‘s submitted above, he received a call Letter dt. 10-12-1986 from the Directorate General

)\ssam Rifles, Shillong for interview for appomtment to the post of Veterinary Field

Ass;stant as he applied for.

True copy of the said call letter df. 10-12-1986 is also

enclosed as Annexure - A/7.

The applicant faced the interview and selected for appointmént to the said post of
‘eterinary Field Assistant ( VFA for short ) and accordingly DGAR issued appointment |
rder being No. I1. 14015/48-75/ VFA/ME ( A), dated 2-2-1987 in the pay scale of Rs.

= AN

== e

&

75-25-1150-EB-30- 1540 pef month plus other admissible allowances and joined |

o= P

e service by getting posting place at 2nd Assam Rifles. At present the petitioner is

hosted at 7th A R.

True copy of the appointment order dt. 2-2-1987 is

L4 .
also enclosed and marked as Annexure - A/8.

M. The present post of the applicant i.e., VFA and other posts known as Animal
Husbandary Assistant, Compounder, Dresser. Stockman, Stock Asstt.. Vaccinator and
Milk recorder etc. are categorised as paraveterinarians posts. They provide auxiliary

support in Veterinary and Animal Husbandary practices.
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The minimum required qualification of such post is martriculation with diploma |

or certificate or experience of one or two years as the case may. Section 30 of the

Indian Veterinary Council Act, 1984 also provides the minimum qualification and nature -

of works to be done by such posts. The relevant portion is hereby reproduced :

Sec.30(b)  Practise Veterinary Medicine in any State :- .

Provided that the State Government may, order, pertit a person holding a dlploma _

or certlﬁcate of veterinary supervnsor stockman or stock assistant ( by whatever name

called ) of any state or any veterinary mstttutlon in Indna, to render, under the superwston

SRS

and direction of a registered Veterinary | practltloner minor vetennary services.
Explanatlon - Minor veterinary services” means the rendenng s of prehmmary
veterinary aid, hke vaccination, cas_tratnon, and dressing of wotmds, and s_oc'h otlter ty_pes
of preliminary aid the treatment of such ailments as the State Government ma. be
notification in the Official Gazette, specify in the behalf. ‘
Therefore, duties and nature of works of all such posts are to do minor veteritt'ar;’t
Services which provides auxili‘aly support in Veterinary and Animal Husbandary Servi ce
llke Vaccination, castration, dressing of wounds or treatment of allments etc. . -

IV. That initially the pay scale of the said group of post (i.e. Vetennaxy Staffs/

~ or Paraveterinarians Post ) were placed at the pay range from Rs. 950 - 1500 /- to, 1200

© -2040/-. But now as per Sth pay commission report, the Central Government rewsed

the pay scale of the said Veterinary Staffs/ or paraveterinarians post equally to the pay

seale of Rs. 4000 to 100 - 6000 /- by naming the posts such as Stockman/ Coxhpouridet
/ Stock Asstt / Animals Husbandary Asstt. / Dresser etc. All the concerned Department

under Central Service have implemented the sa1d revision of pay, but in case of the post

- of VFA of Assam Rifles, the Directorate General Assam Rifles failed to nnplement

such revision of pay by taking the chance of nonmentioning the nomenclature of VFAin

the coloumn of Veterinary Staffs of the Central Civil Service‘( Revised Pay ) Rules,

1997. Instead of Implementing the Pay scale given in the First Schedule of Part “B"of .

the said Civil Science ( RP) Rules 1997 i.¢. 4000 - 100 - 6000 by taking analogy of the -

post or veterinary staffs as described in sec. 30 of the Indian Veterinary Council}j.-

Act1984,where it is clearly stated that what ever name may be called, but the DGAR o

implemented The C.C.S ( RP) Rules 1997 in schedule * A™ i.e. Rs. 3200 - 4900.




True copy of the relevant page showing pay

i : ~ scale of the vetermaly staffls of the C entral :
Civil Serwce ( Revised Pav ) Rules, 1997

First Schedule of Part“ A Relevant Pomon '
of sect. 30 of India V‘etérinéry Council Act, .

1984 are enclosed herewith and marked as o

: - : -~ Annexures. A/9 and A/10 respectively.

.1t will be not be out of the place to mentlon here that the post of Vetennary

(! ompounder attach to Central Forest Service was initially fixed at the pay scale of Rs

the pay scale of the said Vety Compounder of Forest Service is revnsed to Rs. 4000 -

6000 /- |
| - The Petitioner beg to submit that the compounder of BSF also ehjoying the pay

scale of Rs. 1400 - 2300 pre revised and after revised Rs. 4500 - 125 - 7000/- pe_r

|iwonth. It is also beg to submit that the nature of work of compounder B.S:F is only to

haintain pharmatical works under supervision of a Register Veterinary Doctors. Whereas

the nature of works of the pctilionu“q post i.c VFA of /\seam Rifles iﬁclindc all the

: tunctlons and operation of vety. and Animal Husbandary works such as Treatment, ‘minor

: i. etermary works maintaining pharmatical works, Inspection of animal health , checkmg '

of Meat supply to Troops, accompany with troops in field works without supervision of

lmy Doctors/Reglster Veterinary Practitioner. It is also beg to submit that there is no

~ Practitioner. In other words the vetermary Field Asst. of AR are more workload and,

responsible than the compounder of BSF.

The Assam Rifles had submitted a proposal to Ministry of Home Affairs to

stream]mes the pay structure of VFA Assam Rifles with compourider B.S.F /ITBP vide

DGAR letter No. A/PERS/5th pay/98 dated 15 sep.98 and letter No. II.. 14015/ 5th

CPC/98/A - 11/198 dated 08 June 2001.
| True copies of relevant portion containing the pay
scale of conipounder, Central Forest Service and

letter of DGARdated 15.9.98 and 8.6.2001 are

E N ' —/!
| V,./DF’QQ,AWJ\.}.
KN

800 - 1150 /- less than the pay scale of VFA, Assam Rifles. But W1th the new pay rewsmn |

Post of Doctors in Assam Rtﬂes whereas B.S.F has havmg Reglster Veterinary Doctors/ -

B . enclosed as A/u'kah ad Min

6
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Assam Rifles issued an official notification dt. 15 -9 - 98 1984 ( at annexure A/12)

V. - That on approach being made by the applicant. the Directorate General

undel headmb ; of * Silent Feature of Pay Scale.of Assam Rifles Personnel " It is ‘

, sﬁated at para No. 20 of the said notification that the Directorate had taken upa caseto

upg,rade the basic pay of VFA to Rs. 4000 - 6000 /- and further stated that \hmsrry of
Jome Affairs is inclined to such proposal.

That, as stated above the duties and nature of works of the VFA and other
"‘ sts like Stockman / Compounder / Stock Asstt/ Animal Husbandary Asstt. / Dresser
etc are only minor veterinary service rendering prehmmary veterinary aids like '
vaccmatlon castration, dressing of wound etc. Therefore the nature of works or work
‘locanon of all the veterinary staffs ( or para - veterinarian post ) are almost same in
Mlew of the sec. 30 (b) of the said Act, 1984. Butin ground téality the VFA in Assam

Rifles are more ordous and onerous than the other veterinary staffs of other -

B Depaﬁments

‘l

Chaﬁer'o'f duﬁes of VFA, Assam Riﬂes -
APPX '

5 o (Refto DGAR letter No. 1. 14015/ C -

v | " Duty/VFA/Med -4 dated 4"Aug 99
. CHARTEROF DUTIES OF VETERINARY FIELD
ASSISTANT : ASSAMRIFLES

1. Charter of duties of Veterinary Field Assistant areas under :- _

| . (a) Regularmedical inspection to be conducted to ensure fitness of Animals,
| the Veterinary Field Assistant and proper record of such inspections be
maintained. | _

(b) Regular medical examination and treatment of sick Animals held at

Battalion.
(¢) Regular medical exammatlon of Animals available in Dairy farm. Poultry

| farm and Piggery farmetc. in the Battalion.

| (d) Veterinary Fleld Assistant always accompany the Animal tran sport W hen
they carry lead from one place to another. '

(e) Examination of MOH (Meat of Hoof) and mspecnon of dressed meat

mued tod. the troops. -

® Vetermary Field Assistant ensures that eggs. supphed byy contractor dare

fresh, of good average size and wetght of 12 eggs is not be:less than 500 gms.

Individual egg weighing less than 40 gms is not be accepted. .

(g) Veterinary Ficld Assistant also ensures that Poultry live is healthy and wall
nourished.
A True copy of chart of duties isenclosed

herewith and marked as Annexure A/14.

\&



.
. VIl The Service of the VFA in Assam Rifles with one year zertificate course in

the Veterinary Science is also a Technical Post. In the Hand Book of Indian Council of

ngricu]tural Research (ICAR ), it is clearly Pointed out that Field Assistant in Veterinary

pertient to mention that an advertisement for appointment to the post of farm technician

( T2) whichis equvilant to the post of VFAs of Assam Rifles, the essential qualification

for the said post was provided as metric plus one year certificate couse in veterinary

Science.

True copy of the relevant page contamning Appen.di)& 11
, ' _ - of the hand book of ICAR, and Advertisement for Farm
| - Tech. T2 also enclosed and marked as Annexure - Al

L o 15. and A/ 16 respecitivity.

another coloumn under the heading of “ Other Technicians™ and the same is reproduced

_nerein:‘

é; “XX11OTHER TECHNICIANS”
.(a) Postrequiring marticulation with some
experience as minimum qualification for,

| direct recruitment. Rs. 4000 - 100 - 6000 /-

\ True copy of portion containing other
} *M)\NQC\"\V\__Q&_ ce e (RP) Rides, 199%F
' b eeeclited Ar Bntnlasa— M?? .

fs also a Technical post vide Appendix II of the said Hand Book of ICAR. 1t is also N

It may alos be relevant to mention here thatin CCS ( RP ) Rules, 1997 thg:rel isalso
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STAFFS™ orcolumn No. “ XXII - OTHER TECHN[CIANS"_( Vide Annexure - A/

12and A/I 3). Having no other alternative and also in order to enforce the entitled legal
| right of the applicant, a writ petition being W.P.( C ) No. 798 of 1999 was filed in month
- of June, 1999 before the Gauhati High Court, Imphal Bench o thinking that VFA of
| . Assam Rifles is also a part and parcel of the Assam Rifles and hence. is an arm force.
| Unforrunatcly the hon’ble ng,h court, Imphal Bench closed the ‘writ petition by giving
I specific observation that the nature of case falls within the -uridiction of Central
| Administrative Tribunal by directing the applicant to approach the Tribunal. The said W/
| P.(C)No. 798 /99 was by an order dt. 31 -12 - 2001 and the certified copy of it was

obtained on 16 - 2 - 2002.

True Copy of the Hon’bleHigh Court order dt. 31-12-2001

is enclosed here with as Annexure - A/ 18.

VIIL. That, during the pendency of the aforesaid W.P ( C ) No. 7998 of 1999, The

DGAR, Shillong again reconsider the matter of the pay scale of VFA and notified another
| office decision under the heading of “ Progress of Annomilies Cases™ and in that at para
No. 7 it is stated that in 5th CPC of the post of”VFA and equivalent grade in other
f organisation has been revised by a single scale of Rs. 4000 - 60° 0 /-. A case has been
i taken up with MHA to accord approval for implementation of revised scale to the post
|of VFA in AR. Case is under progress. From this it is crystal clear that the DGAR also
? admitted that the other equivelent post / grade of other organisation or. department have

\ .
benefited with the said revision of pay of Rs. 4000 - 6000/- and that DGAR is also

:willing to implement such revision of pay in case of VFA, AR. But the applicant cannot
(understand as to why the DGAR still remain silent. it may be the intention to wait the
i

idecision of a competent court or tribunal as the applicant a]read\ started ﬁlmg a writ

'petltnon before this present application ( case ) before this Hon’ble Tribunal.

True copy of the said recent decision of the

DGAR in the matter of pay anomalies taken

on 24 - 4 - 2001 is also enclosed and marked as
Annexure - A/19. | |

5. Grounds for relief with legal provision :-

(a) The Veterinary establishment in any organisation or Duectorate or I'sstitute.

ithere exist a certain post or posts which normally nomenclature as VFA or stockman or

{Animal Husbandry or Veterinary Compoundet or Vaccinator or Dresser or Field Assistant

( Whatever name may be called ). Their main works is o render minor veterinary service

llike vaccination,




-:9:-

1

IJ‘ castration, dressing of wounds treatment of anilmal. So works of every such post (
Which is termed as paraveterinarians post ) either of the Directorate of Assam Rifles or
B S.F. or other Organisation are to be treated as same in view of the sec. 30 (b ) of the
lndlan Veterinary Council Act, 1984. And moreso the minimum qualification of such
post is matriculation with diploma or certificate or experience as indicated in the Sald
sec. 30 ( b) of the said Act, 1984; so also as discussd in para no. 55. 284 of the Sth
C‘ entral Pay Commission by taking these different nomenclatured of post into one ground
as paraveterinarians post, the pay scale was recommended to revise equally to Rs. 4000
\6000 /- so that there may not arise any question of pay anomaly The central Govt. also
apcepted and approved the recommendation and revised the pay scale of such post to Rs.
4000 - 6000 /- by reflecting under the heading “ XXIV - Veterinary Staffs” (c) of the
éCS (RP ) Rules, 1997. But the Directorate of Assam Rifles failed to implement the
same without any cogent reason and denied the right of the applicant to enjoy the said

ro1 ised pay scale.

b
(b) The pay Commission also dlscused about other posts of te: hmcxans for which

dnnumum educational qualification is only matriculation with scine experience and
recommended to revise the pay scale to Rs. 4000 - 6000/- equally to those of

paraveterinarians post, and the same is approved by the Central Government and included

m the CCS (RP) Rules, 1997 and reflected under the heading or cloumn No. “XXIi-

OTHER TECHNICIANS?” for convenient the same is reproduced herein :
“XXil-OTHER TECHNICIANS”

(a) Posts requiring matriculation
with some experience as minimum ... ... Rs 4000 - 6000/

) qualification for direct recruitment.

(tt) VFA of Assam Rifles is also a technical post and the minimum qualification is
;tnatnculaﬁon with diploma or certificate (vide A/8 and sec. 30(b) of the Indian Veterinary
Council Act, 1984). Looking in this angle too, the pay scale of VFA/AR is ought to have
revised to Rs.4000 - 6000/- | |
'(c) That, on the recent decision of DGAR (vide Annex - A/18) it is clearly stated and
admitted that the pay scale of other equivelent post/grade with the VFA/Ar have already
been revised to Rs. 4000 - 6000/-. So, it can be concluded that the DGAR had already
express their willingness to revise the said pay scale of VFA equally with other
counterparts

(d) That, the VFA/AR and its counterparts (or equivelent posts) in different organisation

or Directorate or Insitute are all same and equal either in the nature of works or in

!lookmg to the minimum educational

r——— —— © e eits e st i b & e ——— N hia o - - - oo e v s < ey
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qualification. So. the principle of equal pay for equal works i applicatble in the

yresent case as enumerated in Article 39(d) of the constitution of India.

N it e O

). Details of the remedies exhausted -

- The applicant declares that there is no remedy available to him or provided under

he relevant Service Rules. except by way of the present application.

7 Matther not previously filed or pending mth any other Court :

| The applicant as Writ petttlon had filed W.P. (C) No. 798/99 before the Hon' b]e

5auhati High Couirt, Imphal Bench. Counter has bcen filed by the respondents. Butat the

ime hearing the Hon"ble High Court reluctant to proceed with the case on the g group of

e

'uunsdlctlon Hence the case was closed by an order dt. 31- 12- 2002 stating that the

‘(

sulnu,l matter falls wnllnn the jurisdiction of Central Administrative Tvibunal by directing

he applicant to approach the Tribunal. Hence this application after obtaining the certified

;:opy of order dt. 31-12-2002 passed in W.P. (C) No. 798/99. |

. ;'J-‘B. Reliefs sought :

(i) Respondents be derected to upgrade the pay scale of VFA ( Assam Rifles ) to Rs,
1500 - 7000/- in parity with compounder ( BSF ) or at least to Rs. 4000 - 6000/- in

iparity with those of other paraveter inations w.e.f. 1-1-1996 ;

{ii) to direct the respondent to consider for. changing the nomenclature of the present
fpetltloner s post of VFa either to Veterinary ASSISttant or Assisttant Veterinarian or
‘Animal Husbandaly Asstt. or compoundel -

9.  In the Interim :-

Any appropriate interim order be passed in the interest of Justice.

L St O

Signature of the Applicant

Dated / Imphal. , :
IThe o October. 2001.
j
[by :-
| Advocate.

10. The application is being submitted by hand through the Applicant’s duly

appointed counsel.

l

! —
1l

|
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I1.  Particulars of Postal Orders filed in respect of the application fee :

12.  List of enclosures :

()
@)
6

(4)
)
(6)

T

Application iﬁ triplicate,
Affidavit ) |
Postal Order No. 7-0) sy TF)"”i‘}tﬁated 2%, 2L

In favour of the payee, the Registrar, CAT, Guwahati Branch, Guwahati.

5 extra copies of the applicaiton for 5 Respondents,
Index in Form - 1,

Receipt Slip,
Vakalatnama.



| Dated/ lmphaI,A

| To

-12:-

VERIFICATION

Soraisam Manimacha Singh, aged about 39 years, s/o S. lbobi Singh, resident
. of Smgamcn Makha Meisnam Leikai PO & P.S. Singjamei District, lmphal |
West, Manipur at present employed as Veterinary Field Assistants presently
posted in 7 Assam Rifles C/O 99 APO do hereby verify that the contents of
! paragraph Nos. 1,4, & 9 are true'to personal knowledge and contents of Para
Nos. 2 and 3 are believe to be true on the legal advice and the contents of the -
I para Nos 5,6 , 7 and 8 are true and correct exceptmg those legal points and

those legal points are based on the information of my counsel which 1 also venfy

| believe to be true.

S‘zgnature of the App/lcant

o B e b

Place :  Imphal.
| Drafted & Settled by

Advocate

The Registrar.
Central Administrative Tribunal,
Guwahati Bench, Guwahati.

™
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7 That the statements made in the foregoing paragraph Nos. 1,4 and 9 are within my

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH / o

ORIGINAL APPLICATION NO. (0 6 OF 2001.

| Soraisam Manimacha Singh, of Singjamei Makha Meisnam Leikai, Méqipur -

____ Apphicant.
- Versus - o

1. The Union of India and 4 others.

| v R _ Respo n'den,:t‘s

AFFIDAVIT

I,Sorisam Manimacha Singh , aged about 39 years, S/o, S. Ibobi Singh, resident of

Smgamel Makha Meisnam Leikai, P.O & P.S. Singjamei, Imphal West Dnsmct Manipur
. at present employed as Vetermary Field Assistants, presently posted i in 7 Assam Rifles

C/0 99 APO, do hereby solemnly affirm and state as follows :-

1. . That, 1 am the Applicant in the accompanying application. I have gone through the
contents of the present application and as such I am well conversant with the facts and
circumstances of the case. | am presenting this affidavit in support of the statements

nade in the said applicaiton. These are true to my knowledge.

personal knowledge ; and contents of Para Nos. 2 and 3 are believe to be true on the

! legal advice and the contents of the para Nos. 5,6 , 7 and 8 are based on the information

eceive by me from counsel which 1 believe the same to be true.

3. That, the documents a ANNEXURES -A /1 to A/15 are the true and correct copies .

Ti'he th g
Drawn up by - ‘

of their originals.
/{ forinsate Lnf.
‘i ( Sorisam Manimath
Singh )

‘ DEPONENT.
D_a_te_d_/ll.nnm
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Ajii. : © DIRECYURALL o VLTbﬁihuh; & AW, SiBRVICLS.

y ) L Loohalydated the 2t can'sb

v . ’ ’

- e om g - ; I
’ el /5/2/68(10%) + In pursuance fof the uovdimient letier Ho,

Aéi 3/23/85Vety dt.17/1/86 and in cdnuviustion of this coffice ords

~of ever number dated 33/8/85 the services of the following
_Vcty.Ficld Asstts. who were appointed on ad-hoc basis in the
scale of vay of HSQ575~25~750~Eﬂé3wéi050/—§.m; plus other allow-
~ ances as adnissible .nier rules ase heréby extended w.e.f.1/10/
© to 31/12/85. - | | |

plelios  Mame . _ | Place of costing

;;7/ ToSqrateiundra singh aop L Yoty dlospital
2, . AS.Aaﬁimach¢ ¢ inan ‘ () - A
 '§. LeShagrikanta wingh e
R Th, Surenkunar singh N lo-- . -
81 H.K.Kumar sin | Centrwd, ioultry Farm Man+riphf
6. L.Dilip “singa A Dueic Farn Cheiguehingiin,
- n, S.Jigenkumar Singh Tetv.Check Rost Moreh.

8.  d.Mahgind | vist.Vety,Hospital Chandel.

\\ Further their services are discharpid w, g.f 1~ 1~86(IN)

L 11f

h,tonhl ,lnvl‘ _
Lirector of Vetr. & aJdi3ervices, Man i Lpur.

MeMO 1;'0,\71/‘5/31‘;/68(1)1; 15) Tophal ,Ud td thf‘ 2)+th 8.1’)'86 N

Gopy to &+ 1, The r.b,to 1*11n1.;t€‘r(‘/ ty) for kin j_nf‘ormatlon ot
| thy 'H > inister{/oty)  vanipur. |

My, o - i
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7. Dl:tol'L“ LUfficer Lhau( 1. o
8. dr. Q)Lulull st (W) i/c Inmlial Vety. qunltal

9. Youlir; Lev.ufflcer /Sentre) Poult try bITU1M1ULLIpP

. —hdrl/ Juck Faru Thenquchingjin.
10, V. A8 i/c V“td.ﬂOopluuL huanogl
11. ALl \J\PQOWS concerncd.

12. U:sder Book.
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3, Dr. Kh. Shan.ibala DeV19VAS

T A

4197 P

, GG (‘u VrENT OF MANTPUR
TAPHAL Viituit QARX HOSP ITAL IMPHAL

e —

DUTY CAALI FOR THE MUNTH ¢F FEB, e82.
“Imphal, .the 2HEh Jan. 1987, ‘

Ho. 19/HUSE 'D/g6: In partla? ‘modification of the prev*ous
arrangemen 'y the folliowing duties are assigned agairist the
officers a: d-staffs of t.e Imphal Veterlnary ﬂospithl W Pffg
Ist Feb.!'s8* untill further order§// |
CO.PLD, SHCIION.. , .o »
MEBICOVE -SERCTICA ' . 6_4, M U q A Mo,
1, Dr. R.K. Ush .;ani Devi,Vas. ,1, Dr.S.Sabitri Deviy TiiB.
2, Dr.'™h. Prlyoh mnar S*ngh,V%“, 2. Dr.S.Mani tombi. Devi, V&S,
3, LUr.Th, Subhashini Devi? VAL
Lk, Th. Chandragopal bﬁﬂ&h%F As
1. Dr, L. Gopal Singh. -9, N, Shashikanta SIing.:, ©.o
2. Dr, JoDlllpkunar Singh, ¥ b 6. Chunilal Dey, F.4, T
n - 7. Ch. Tejmani Singh, Attdte
.JER.J SEC TN ) 8. Smt. Ibempishak Devi. Attdt.
. N, Lelrehaao 1ngh,o,h.

SURGEY SECTION:

. T Ningthemjac 3ingh,F.4. e 3=30Q P, To 7 P M,

De L Tbuigoha% £ 1gh§r 4.~ 1. Dr..Sh.Ghanashgan Sharmae\hu

L JJECT: o _SKCTLO! . ¢ 2. br.0 Bhagyabati D*V1% Vas . !
. K. apuyaima . S1th, oA 3. L.-Py.yokumar Singh,

2., Sana Kabui, Fe .. 4. L. Subhachandia Singh F Ao

3, P Nuxdo ozngh Bohe = N e e & Loken Singh; Feds .
DISPENSING SECTIGH “ 6. N, Manglem Singh, Attdt.

: * A"‘7°hoDummmisnwh Attdt.

4; I. Saratchandra Singh,F.A. 8. 0. Ttocha Sin"h, Attdtw

2.4Y, Loken Singh, 'FéAé ;» RIS T
3, W. Sorojini Devi,Attdt,
OUTDuUﬂ SIECTIUN

: 7. PL.M Tb 6 Z&M.; ’
Dr.0O Bhagyabatj LHv  VAS
in additional to her normal

—
°

1. b %1laman1 Singh,F.A, duty.

2.”x. handramani ulngh Fod« 2.. 8., Kumar S F.h. Ist

3o K, Gunamani Singh,F.4 'b,/jf Se Manimacégg?ingu Half

iy Th.Bzbu Singh, Attdt, . N, WQ““;’tdt )

5. Kn. Tomba Singh, Attdt. S e o

6. Ch, Kabichandra Singh,Attdt. 5¢ No Doren Singh Fhooon h il

7. M. Nabachandra Singh, sttdt. 6. Ihe Kaminikumar Singhf Fal it
hd ¥a jurahman, -do- 7. M. Surchand SIngh het At
.Ng Monihdro Singn, -do- ;

10 Md. Abdul Salam. -do- . - " "7 o ‘”’
TAME,s- 1. S. Pabitra Singh,F.4. o
20 The Lbomeha ujngh Attdt. g pk, dudhachan&rd ‘vn,h
Supdt. (hoqpltdl)/Impa al Vely. do

Memo Nc., A9/Husk /D/363 ’ Imphalg the thh June 87.

Copy te .-

A The Dircctor/Vety, uﬂ H.,maanur ior iavour of
o information. | ,

|, 2. rersons Concerned.

i

.',‘,\.\ile-'u) L j”’ ’H-f

.

J
|
i
I
1
!
\

L
I
i

S : T
: ' ( JVIR j‘i‘l( ulﬂJﬂ ) !
- I Junior Speciallst(Med.)

1/¢, irpn) Vety. Hospltel,fmphal.

—p.s
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Tele [0 @ Pl 20519/204 . : hardt sarkar
| | ‘Govt of India
\Jrlklﬂmdntrul (3y 8] ' |
lindstry of Home ;Af .
, _ _ ~Mahanidesh: alaya AsS: v il
o : ' - Directorate General’ Assam R
14:015/45~-TS/VFA/IE (A) 144 , ~-'v Jnlliong - 79”011
Shri s. Heminechs steh | 1o e
. Q.Lng,u.naz'.:m .'.le sham Lelkdl ' : L V - ' S ‘
»-_~_m..,_-:_Nhrw-wmwm,hww ,
Tmphel ( aninur) :
i
IRTERVI B EOR THE POST OF VEf
o _ = | .
l. Rzferciice your appliCation‘ddted Nill, S 5 S
, ‘ ' : SR ! |
24 ~You ar:i nerepy directed to report t“ tnis DiTLCt“rot” fﬂr ‘”tLTVl\
_at L)W hrs an 20th Dec B8O for the post o»f VFA in the. scale pf pay ™
975=28=115-53-30-1540/~ puls other' cxllo\/uwru as admis 1U‘1e under o1
existing rulcs, fou must have in possession as of the- folhOWLng ce Lol
s ozocuced in'nrigi ndl at the time of inter v1ew.; - o .
(&) ¢aluma/Cert1f1cotc fﬁr paqqinu VGterlnary ;cinecee
() ~uucutlonbl certificate, , DR .
3, /ou have §0 make your own. arran;ungﬂt for_Staying in shill rg, o
whnere worm clothing ie al so necessary. ‘ : :
4, No TA/DA Wlll ve admissiole,
5 - 1f selected you are rcliswle to serve.any W1Lre in ‘Assan,iieghal aya
anipur, Arunachal Predesh, iiizoram, Tripura, Skim or whereever ASSam
Rifles Units may be deployed : ' _ 4
{ N oy
I | (1 ¢ oportoloi )
5 L | L@
: f ' Cfor Director Pencra*
| ;Assam nifles.
[
S :
i
p
. . ) - T L s




Tele NO. PABX 23510/233

IL 14015 /48 /- 75/ VFA/ME (A) -

Shri S. Manimacha Singh

Chingamakha Meisnam Leikai
P.O. Singjamet ,.
Imphal - 795008 ( Manipur )

Annexure - A/8

- REGISTERED

Bharat Sarkar

Government

Grih Mantralaya .
Ministry of Home Affairs ! D

of India '

Mahanideshalaya Assam Rifles
Directorate General Assam- Riflés

Shillong - 793011 .

02 Febr87

APPOINTMENT : VFA

[, You are hereby selected for appointment temporarily until further order as Vetérinary Eield
Assistant in the scale of pay Rs. 975 -25-1150-EB-30-1540/- per month plus other allowances
as admissible under the existing Rules from timégo time . The appointment is pur ely temporar ily

from either side ~.

" subject to production of the followmo certificates and may be terminated with one monthnotice

A Medical fitness certificate from a Civil Surgeon or equivalent at the time of joining.

Joining the duties.

a.

b.  Educational and other certificate as proof of age qualification etc. in original.

c. A character certificates from a class | officer or Ist class mamstrate at the time of
3 .

2. Youareliable to serve anywhere in Assam, Nagaland , Manipur, Tripura, Arunachal
Pradesh, Maghalaya, Sikkim or wherever Assam Rifles units exist. . -

3. Youwill report for duty to the commandant 2 Assam Rifles , C/0 99 APO on or before 28
Feb 87. Along with certificate mentioned in this order.

Copy to :-

—

HQ Arunachal ( Range
AssamRifles - '
C/0 99 APO
Commandant’

2 Assam Rifles
C/O 99 APO

t

w}} , 3, Pay and Accounts Office
o Assam Rifles

Laithumkhrah Market
Shillong - 3

i
i

{(M.C.Bordoloi)
CGO e
for Assistant Dgrector (A )

for Director General Assam Rifles



COSRPYRULES, 097

THE FIRST SCHEDULE

[See Rules ¥ and 21

PART - A

Revised seales for posts earrying present sqales in Groups ‘A°, .

. SL.
NO.

‘Ux.t;wru—'

9.

to.
17.

8.

RIR- -

BT and ) e

POSTY

GRADE

S-1
82

S-3 .

S-4
S-5

exeept posts for \simh different

vevised senfes nre notitied separitely

PRESENT SCALE
(R: )

775-12-871-14-1,025
800-15-1,010-20-1,150
825-15-900-20-1,200

1 950-20-1.150-25-1 400

S-6

S-7

§.8

S-9

S-10
S-11
S-12

S-13

S-15

S-16
S-17
S-18

!

950-20-1,150-25-1,500

1,150-25-1,500

975-25-1,150-30-1.540
975-25-1,150-30-1,660

L 1.200:30-1,440-30-1,800

1,200-30-1,560-40-2,0-40
1,320-30 1.560-10-2,0:40

F,350-30 1,440 40 1,800-

[ 50-2.200

1,400-40-1,800-50-2.300

[,400-40-1,600-50-2,300-
60-2,600)

1,600-50-2,300-60-2,660

1,640-60-2,600-75-2,900
2,000-60-2,120.

2,000 60 2,300 75 3,200
2,000-60-2,300- 75-3,200-
100-3,500 .-

2,375-75-3,200-100-3.500
2,375-75:3,200- 100-3 300
125-3,750

2.500 1,000 (l‘m]m.&‘t'(l new

prerevised seale)

2,200-75-2,800-101).4 ,U00
2.300-100- " ,800

2,630 - FIXED
2,630-75-2,780
3,150-100-3,350

750-12-870- 110007

REVISED SCALE
(Rs )
55() '3'5 2 ﬁ()() ()() 3 ZHU

2,610-60-3,150-65-3,540

2,650-65-3,300-70-4.000

2,750-70-3,800-75-4,400
3.050-75-3,950-80-4,590

i

3,200-85-4,900.

4,000-100-6,000
A,500-125.7.000
5,000-150-8,000

5,500-175-9,000 -
6,500-200-6,900

6,500 200, H),500

7,450-225-11,500

7,500 250 12,000
8,000-275-13,500

9,000 - FIXED
9,000-275-9,550
10,325-325 10,975
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S b oof 1872 f‘*Evidencs'Act. 1872, on any matter relating

I L. A

_ ' -

»

» ' v , : .-
27, If the name of any persan enrolled on a State veterinary
register is removed thereftom’ in'miréuance of any power conferred

. under this Act, the Coumeil shall 'girect the removal of tho namo

of such person from' the Indian veterinary practitioners registor,
e e :
Y Every person registered in the Indias voterinary practitioners
register shall notify any transfer of the place of his residenso or

«!)practice t0 the Council and -the State Veterinary Council within ‘uinee}"
.- days. of . such transfer, failing which - his right to participate in the

- election .of . members of the Council or a State Veterinary Council

-8hall be Liabje .to be forfejted by order of the Central Government

either permagently or for such period as may be specified therein.

Removal
of names
fiom the
Indiaa vete-
rinary prac~
titiznera
gegintee.

Person
enrolled om
Indian vete-
ringry prac-
titioners
regisier o
_notify chaags
of place of

. residence os

practice.

“ CHAPTER IV :
PRIVILEGES OF REGISTERED VBTBRINARY
, PRACTITIONERS

©129; Subject to the conditions and restrictions laid down in this
Act, every person whose name i5.for the time being borne on the
fadiss veterioary practitioners register shall be entjtlad according to
“his  qualifications to practise as g veteringry practitioner and to
.fecover, in due course of law in respect of such practice any expenses,
“charges in respéct of medicaments and other appliances of any fees
to which .he may be entitled. RN
RS EH AT TR ’ .
36 No person, other than a registered veteringry practitioner
ghailes - ' )
- ,{a) hold “office as veterinary physician of surgeon or any
- otheér like office (by whatever name called).in Governmient or in any
institution maintained, by a local or other authority ; :

) r/(T’) practise vetcrinary medicine in any State:

.+, Provided that the State Government mey, by order, permit
& person holding a diploma or certificate _of velerinary supervisor,

n fr“dtockrnan‘_or stoc aiszap by whatever name called) issued
& by the Diroctorate of Amimal  Hushandey (by whatever name |

called} of any State or any veterinary ingtituiion in India, to

' render , ynder the Bupetvision and  direction of a regi
- -fender , : gistered
f” veterinary  practitioney, Minoy™ “Veterinory-services: -

=01y w 'Explas YtUﬁTZ"MHR)TVcTE‘ﬁnmy services” means the rendering
jof_ Preliminary veterinary aid, like, vaccination, castration and
A TgEssing., of , wounds, and “such other -types of piclintnary uid
the treatment of such aijments as the "SR Government
_may, Ry_‘nqtgﬁcat‘ion in the Oflicjal Gazctte, specify in the behalfy .
oA () be entitled to sign or authenticate a veterinary health
v certificate or any other certificate required by any law (o pe'
sigred ar autheaticated by a duly qualified veterinasy practitioner;
‘ ~ (d) be entitled to give evidence at any inquest or in any -
\' court of law as ap expert under section 45 of the [ndjun
te veterinary medicine., -

Privilegog

of persons
whe are’
eanrotled on
Jdndisn -
veteripary
practitionaza |
geglster.

Right of
pecsons whe
are enrolled -

on e fndirss

veterioary
practitioness
regisier.

k.
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Andaman and Nicobar Islgz%za’s

Directorate oj’ Fisheries
R -2 Fshenes Development Officer/Asst. Dxr

13, S’.."ri'eyors

1.4.. Plant Opcralor-cum-;\;e:hanic

Public Works Departmens

15. Assit. Town Planner

16. Assistant Shed Master
17. Shed Master
18. Overseer _

Health Department

19. Pharmacists

20. I.meman—cum-Me(cr Rcader

Forest Derartment -

1

Dadra arid Vaqar Haveli

- 809-15-1,010-EB-20-1.1 50

21. Veterinary Compounder

22. Senior Veterinary Compounder
Heaith Departmenr

23, Bio-Chemist

 Public Works Department

24, Draughtsman Grade [

25. Dré’ughlsman Grade 11

2,000-60-2.300-EB-75-3.200

1,200-30-1.560:EB—0-2.040

95’0:'2&1,15068;2}5_:1.400' :
2,000-60-2. 300_53-75-3 200-100-
3,500
1,200-30-1.560-EB—i0-2.040
1,40040-1,800-EB-50-2.300
950-20-1.150-EB-25-1.400

1,200-30-1.560-EB-0-2,040

950-20-1,150-EB-25-1.500 -

 950-20-1,1 50-EB-25-1.400 -

1,640-60-2,600-EB-75-2,900 .

1.400-40-1,800-EB-50-2,300

. 1,200:30-1,560-EB-40-2.040

© 6.500-200-10.500.

7

7.500-250-12.000
4.000-100-4.090
4.500-123-7.000
5.000-150-8.670

4.000-100-6.010 -

6.500-200-10.500
7,500-250-32.900
4.500-125-7.090
5.000-150-5:690

3.050-75-3.950-80-4.58)
4,000-T00500™ "

4.500-125.7.000

5.000-150-3.000
5.500-173-9.400

-4.000-100-0.000

4.000-100-5.000
4.500-125-7.000

6.500-200-10.500 _

5.000- LSS0
$,5007 123700

104.25
10428

104.29

- 104.30
104030

.-
£
e LI
‘e
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o T Tele No. 705076,

A In

A/ Pers / 5" Pay / 98

ListABCDE&F.

Mahanideshalaya Assam Rifles
Directorate General Assam Rifles
Shillong~ 793 011

5 Sep 98

SALIENT FEATURES AFFECTING PAY AND ALLOWANCES

General

ASSAM RIFLES PERSONNEL

1. Govt has notified pay scales and various allces for all Central Para Mititary Forces
(CPMF) and the same have already been circulated to all concemed by. This Dte from time to
time. However, it is noticed that doubts still exist on various aspects of applicability and
entitlement thereof. As a result, the tps are still unaware about their entitlement of montkly j-ay

and allces.

~

this info bulletin, certain issues of pay and alices have further been clarified. Steps

taken to resolve existing rk. And pay anomalies with the MHA also been covered.

Pay Scales ‘
3. The pay scales after revision under central Civil Services, (Revised Pay) Rules 1997 wef
01-Jan 96 and on rationalization of pay scales in respect of CPMEF personnel ‘wef 10 Oct 97 are
given below:- _ ‘ N
Rk | Pay scales applicable Rationalised pay scales wef T
wef 01 Jan 1996 to 10 Oct 97
09 Oct 97
(1) 2) )
Ffn 2750-70-3800-75-4400 3050-75-3950-80-4590
Lnk 2750-70-3800-75-4400 Rank of Lok merged with Rfn and gtd Rs.
‘ 30/- pm as special pay with the pay sc €+
Rfn till promoted to Hav.
NK 3050-75-3950-80-4590 Rk Nk merged with Hav with the pay scale
- of Hav excluding appt pay. -
Hav 3200-85-4900 £ 3200-85-4900 with appt pay of Rs. 50/-pm
till promoted to next higher rk
\ WO - 4000-100-6000
Nb YSub 4500-125-7000 5500-175-9000
Sub 5500-175-9000 6500-200~10500
Sub Maj 6500-200-10500 . $500-200-10500 + Rs. 200/-

‘Per month as appt pay.

;55



L4

2 e tubebie

PO

R L A

Locality) Alice:

; o
i ]
! ;2 Q '
’ l XS
' ances _ . K
fllowancss R R
The rata‘imf‘.aaxd

# Sgecial Camgeﬁﬁatcrg (Remate LO
N 1llce has treaen gmuhled trom the euwi-bing pabas applicahlq ko all
" 4 €f jeul ¢ and 9 Phar aredd ppe 0t '\u‘) T . BN oo vy ficatb ion un the
' . ojact has alaon Doan e b el a kel v Lhios Dhe. U0e el oof ﬂiffiﬁult aﬂﬁ
. mrppp areas hawa  theen ‘)r-u|;|nd R iy Jebe 1abtiay Mo A/?e;ﬁfﬁt?“
S nay/Pant L/ GBII0NG g 27 A T The paten applimﬂblu at «ariquai QL&CEE
g given halow = o ' LA Py
\ “ . : Proe f gy ir
bbqte g o . - . ETPSTREEE P .—-T-.a-—---a—--.qnc.’-«—-
¢ Dia Lol :ﬂa,$000/fzﬂa,1“HUH~'P4.A000/M ﬁ'ﬂsa¢000/"
Pl o A R A : b : b slandll
H N|.AQQQ/“;N%.5999J ol UO“W/ t ahfyﬂ ,
- » BT— i .,,p;.vm%;
159 Fron o ABG BT B WJU-- \
! ' (O S TR
- . A S e E
‘{40 S 1 120 160 *V B0
‘ P 'l"!;ilfi
\ AT B B S i
' N , ﬁ'iiﬂ" .
A ) 4 '% PR,
B i | ST
i ' ‘ : U et
51\ pifficult Area 00 COBOO T SO0 fod iE00r
P . N ety
L ! ' _ * 0 {.liu.L;?i
by ‘Uther ATER ‘ 280 A0 B0 goo’ 1 LES% .
.. t ! ' H : LI
i | i L |
! R Throughout ; ‘ s b
sz' ayzawil piatrict 150 . A5 GO0 575%‘.
,1;7 7“ n'u- 1 Hu ~ . o e ! ] ) R )
- | SRE SRR LT~ , % -
‘Nagalan BHo A0 L B0 Lo o @0y et B O
. ' ' - { ' =
e __sikkim 0 BTG 00 Loop. | 1300
T o . . . ' ' D Y
' véggﬂﬁ at BlR VA 1e e 200
' #
. ’ N '
Arunachal pradesh ' R I
. IR S P 7 ' '.. ‘\" N
: (a? Dxtfxcult Area. ot B0 TN LO0a 1 L00
: +. 1 . ' ! ‘ : ;
: o b
$ () Throt \gho&.ﬂ' 2H0 a0 15650 OO 1}3'5) N
! . arunachal pradesh ) - , A ‘
| V(EKCGpt,abOJR : . Yo i
| spt. 30 o B
, o T\“i U 3 C ) ’ : lb;t;' o .,"3,
' : : ' ; ..;,i“,
y ot . rar " .t .oyt ' i ! |
(a) Difficult Ares AL A00 51508 o BTl
. Coe S
! o : RN
thy T raughout 150 OO0 50 &LHOO i, 78®§
Tripugs <cppt above. : R R T
. ’ . ‘ . . hl ' .’ q’ \ "
: 5. Spec tal gg allce (SDAL. GaRa has been pavinat from 01 At
i vide  Min 0f Fxn tter Nn, 3\.”'/“'~F SRy db o Jud TN S A
o 1. "'of hasic pay wi thout 30y e i Ling 0 jtm quantum..Thr cad b
i .. _Rs. \UNUa pe month'curvent)y fn faro? whatl no 1ongenr UH applac
o “arid B condifian that &the aggregate nf  the 50A jug’ @p2
— pay’P{ﬂutatzan puty dllosance, LFoany will not arcaed Rﬁ” ;DOD!@'
monthy iB als0 dtupanqud wd s Nehepr herens ard tnnﬂi%ia%g gavev
h“mﬁV?P trwﬂ un;ﬂ o e &pﬁlicaqhu.

mllve shalls

1
“the grant of this
h o
4 . .
. P . .
4
)7Fm““f@7 ' .
. YIRS . .
c!;;/ﬂ/ - * |
. A e | T AR S Ao dce. T SN
{ - IR u -
§
\“-
v



ax -

Ve
pram  now LRen TS .upptzﬁnhiJ Ly fa SRifie p&rwcnn&l
ﬁgin Eikkxm ak tha Fam pate an turm«/Lnndihimn% nppllc&ble far
‘F&ay@eﬂ pmaéwd in tha HE (ISR RN

Y . K
i ) RETS sobmi Ehad A ps.wu)wa ‘P'
f

& R g y Cohis Nke
i Q\h# §i?{0?etfitewﬁ.Aiigiwwﬁ“*h Payﬁ@?ﬁii‘f(PHwn}'EF,bec v gf)' %u%h
i Feaf von Monay Hllve tH‘HﬁAJm Pl b b ‘fﬂ\d'”(‘t-#Fh an ke 1inaﬁ'hf. S5%h
' crC vﬂcu$m»ndavinn foypr ¥ w'isfﬂru,‘MHm TR s b ioneed Hat?mn.‘anpy
altoe af{{ fromn OF San 10““ km'vwmhahiumd P qx*»i‘ud Melais per% afvd
af e upho Lhe T I IR e w e 1N ooy Huu_ffﬂ1 A ke SRR el \aéwd
y 0T Sep  199E. T atles-wi P b AppbEe R R S AN L T b of o ran TOfs
pased an ¥ dai by vent LA ey Vi, e patiinn ERT me‘ﬁup<ini apd
é; the 1ol atn e hoeso? fﬂr‘lit1wa ERR prwa“ntly'admimaib}ee The aihen.
will he omtitlad”km OV Ry b les v IATRER by v v ‘ " ?
- _ . :
i Sffﬁffi Cad Alang s dn the Aray.o o ‘ '
e H N ' . , .
E el fihead of the Aras 00 SRS R R TR b, Tine, of _ o '§E
H!fhrn?{ conbeal. . : | '

! . ‘
, (¢'y Uncler ap control-o! S . » L
. i .. | R . \

() In Cl!Diﬁturhed'aw@aﬂ“ ‘ . S o

[N
B. : Th it Dte has circulatnd Jokhe et wide Jebter .
No A'Peti’“(thPCMvulwi{Ifﬁf 6T dated 1 Bap 9. _
¢ ' : : , : : ' i
: 0 : i
Other‘ellsgg, The Gowbt arodees ferre A0t lowing alloe hava bean

s O \ Ly \,L

Ay "\ L gt & i

) 5""4‘!‘- ’f'i* Aiiahi ;v"’;i l

Eniti&i Uniform Brank. Rs. GO0 ?Qﬁ auth aat-mmly.

(a)
TP, 3OO0 bo DR n;;r"a,i\'ifaci afzetr wver:

“(uy Renawal Uniform Brant.
T years for antitled cat.

!

}\'wl\vd ai111 ﬁubjecﬁ t&

i+

I - R L&ceng& fee. ‘ | L '

Waﬁhing Qlice; H».w'ﬂ~.pm for non e

-
B annnan'n oi {maue of wanhing EREIE L . _

'

.l\; (e s ) W0 CoRm L TR e R C )

v | ' L . : i i :

i) OR fre, R e, e . t
- ! t

(ay Leave Travel Concession. IR RS Anub 66 | abidll, alat,
ant ttlament of LTE s o lavci fied as YT R R A ALY o
, , S o |

C Bay Beales Rank o pobiblanent

WT i

(i) 6 ()= T Y o ; B

) (ii? TS N A R Y Fead Yoo Wleaper claqﬁ, N

PP J R T N X ; . y}' ! ‘ ;

S L

S B

. LTC h&B been ame@&@d wef Oi 0st.98 as under vide ; -
DCAR ligual HO, A 2419 deted 22 Sep 98 s U |

. [ -
-
. -
|.|.-'

(a) Eel@w B, 4100 - Secend olsse eleeper~
(b) 85,4100 - B, 7999/@ - Pirst class/AC 111 %ier al@@pazo
(c) %eeéoo O g/wj* ‘- AC 2 tier sleﬁpﬁx. . L

‘@)“ﬁ,iégeg, a.ﬁﬁ?Qg/w;" C - AC First olasg.r 1 N
9," . :. . {»1-,. ?“ g 2" ,...A. ,wqgg Rf'

3.



<ot e an s Lotome N, 2 OF a e ettt -t MR S e it b i+
i 15 PUSERAFS S SRLv i -

cancam ¢ P -

3€

fank

Pay Scales

RIS
\ (ix) éﬁOOwiUJUn ) Gub Al 1A s, 1{
NI - R w ) Gaal Doadl @0 llvlluvlf¥

e

IO&SQwioGEO Dy Comd 6 slaeper.
oo S | s
) Comid Al st clase by
) Lraie, o

RORTSTS IS W NI
ko o

1@ R ' TEACD) = 22400

Allowance on Tour. Enkitlement i

.vs-l"..,. (f)'

_ Traveling I 0k B
5 i clarified as per) the pay band as wivfer -7 . . R
. . . ‘e . ] . . ‘.) i
Pay Range BEnbd bt bemenl _ B ?
' o oy b
U PO (i) Balow Ra 41000 Blaeapery o)l ans. S ii G
Pl . , . A P .
(i1) Ra. 400/~ 311 fosh o lasse Ll “V ) ji'i; N
abave but less than 11y I1nv 5 | wl f&‘\’ R B
Rs'v BOG0 -, ' SR haie car, o ) T
T (LiiIRs. BOOG/- and UL AL smlespernr o RN & '

! L DN L . . B : P oo y
xé,;ﬂ-‘. ! v above but ldéss than “ i ,4?_} PO SR
+

Re. 16400 -, - ‘ E abi g
| IRE TN T
§ . SIR - . : "1e;&,ﬁ‘
(iv? Rs., H&QUU/~ ant AL 1st class, . : f!; Y
above.. ' ‘ ' PR
. ‘ : o SR
:,‘ g J E : ' Il‘q': -:i 'vv:.
L (g): Caﬁhi@r g §Qec1a Pa z : ?"“f
. T ,A', 4 e .t .

. - g : ‘ : o ig f g
Ty . o “Vefaqe mﬂ”thlx<;ymL Mates . | f’%f O
SR R | disbursed; . | R T S T
. ; : . I . :u;' i . ’ié :

L (1) Upto Rs. S0, 0000 Na. 7090 pma o SR
L o : o : L
. _;(ii)-Overwhﬁnﬁﬂ,GQH/» % Ra. 10507« pm.
: upbo Re2, 00,000
e T o(iiil0veriRs, 2,00 000/~ © R, 200/~ pm.
C AR e e and upto RssS,QU,UdD/w ' Co :
i ' ;o Giv) Ovar Re.5,00,0000- g, 2504 po. ,
- ' and upto ngib,xh IR TIEES '
Co(vd Qver Re, 10,00,000/- Ma. 3007 pa. o
. o y i
(h} | Transportation Allce. P
R L
| Py, scales Rate T
; G @ssoez2enss o o Note. Entid
Lo Rs. 79 aonly tho@@}

. R AU : S cof pers. g o
' - ‘ N - fulfii te mmd‘i
' (£1) &HO0D- 1HqUO/m - condi tions gaid dnwﬁ;j

? . tn

7H00-12000 /-

A4 8000 13800

} R"S n

AT S .
b

in Min of Fin latter o\

Mo . 1(1)/?7/F II(B)
dt

I,
I

u& Oct ?7 fwd vide

“%W*m'“ - L Ra. ﬂuQﬁ;‘“mm“..uuL.Aq§§@x N@mﬁA* Q/
' and gbove, LI ETR %mﬁé/@?-d§h$§ th'?(
! o ’ . B
. ' . ' 0 i K
O PR [
{ e e b Eee. ) X Py
_ w IR f G
’\ :"'.‘ i
R , i ! ,.(Hs;-v'[ 1 "‘ , 'g N .;
i Pt e -
| .
. . !



S

Y vt by

N

i

'ﬁyﬁtrcutatedx to

131

Lthiis ;
E [ S el

411 wivl=

et and AN 1Y e
Bre of pees will

<. dated 21 e

carETIEtion of A

. lya
i
\‘3’

.j R@n&_ﬁllowance (HRA)

{1y ~ House

X (agd  Bhilloon
S
' ’ cal) L loarhaty Gifetiar, bapha
. L M aml o, Hobrimed, Limapue el
- Agarvtalas :
3 \ v (ac? "Other Unod Lo

Licence Fee ' ‘

; (aa) L JC0s inel WU g 122/~ Pérjméﬂi
: ot L vt (I
: ' UL L] IR
" (ata) : OR Rs . 'F.Z!’)/-T "H%n‘, mt?n?}w
: -;A.:‘f . . g . \ . ,' -i), 1;.' f
1. Wiii) However, MHA natfn is wbtill awaited, til};;@ﬁeﬂi.4
B irate of CLLG will be in farce, : ~§§};“ S
. ! : ' : ) SRR SR
Sy - . \ § 1! ! Loelh
b (h) Accumulation af Earned Leave. 'hrders for enhanca&%nt ;f%
' . t ( _" i '~ j
I . ’ por o
240 to Ion-days is awaibed frenn MHO '?,?; |j i
| , < oy e
e : e " ’g 3 i :
' ‘Prpposals Already Projected to wHA '!§€ li
: : P " B} . " [ 1 i
‘ ' b .

: once»aian.

12. Erea Qic Iravel

Mip: etry- for auth free
sRate of Tripura and M

AR

anipe e anece
b ba

tala andg Galc

This s has
wir travel facilily

Tanid

11

- e
oy ecme Ay ey
)1 adabad PR fAug GE.

AIRISEARN .

| : v - i
(Revised) )
1.

. '

“Y ot actual

basic pay drawn.

t, W ey of actual }
Bativ iy drawn.. '
. ’ te ¢
. e ‘ 1
5y of actwal
) 4 & u(sl .

T av

bamis pay d :
N . l\q"}.

Revisec Rate waf.

1

prot o oa :
AR e,

g9

{

ta
‘ppetag
during:: Eal
aleubbady

[/

v ey all
abardar Yy
Tophal and G

(ot ‘
e

‘:;h hd ;

i

1
A
te

Aot
%9,

J‘. .

' teave, to and from Agar :
. cawe for free air bravel for Assam Rifles pers Onte a y:an kﬁiﬁqd Siremb
S Atzawl and Caleutta: is being taken ug. . s : {
= _ : , : . : .
. : . 1 : L N
1%¥. MNursing Allce. A <abhe has besn hatea op o for suhancement if of
N maifmrm,Vwaahing g nursing alloes far sl shatt of Ausan Rifleﬁ.ﬁ.
B .y : 4
- o o
(SCit | SCI3) ol

ial gbmgéngétorx (Counter Insurgency) Allce
. has. .beery submi- ted “to MHA  wvide ki Die
dated Q& AUy 58 for authorising SCA (G

Lagtter. Mo,

td lall ! per

14,
propasall

s fPens/GE/7-98 { 78 fo ‘
- Ahageam Rifles gt gar-with Army’s entitlement in_ add te  akigac. .
yv'failce. Tbe rates recommented by us are A9 undar g SR ¥ § A gx&
. . N - AR b4 ‘.5‘
| et [y (S
Ranks - . Entitlement fog@! ¥
S " e - i
al Second~1n~to-mand ang abowve Plm L0 - it
‘ ~ i !
by Dy Comdh Fra QMRS - ¢ jé
. o K N B o
i e Asst Condd EEI S KO ; @.
' . I ' - ' o ,z'i.
. Sty JR0s inc) WA R g GO0 . EN
i . ' ' PP : :
o e s (grde A=A ot - . . . s &M - - . .
D } rmem na o e avimap e e sove o ermtie s e i
] . . . P o ) , o ) .o ; s o L 5
(f) Rfn ‘ g woogs T
R : b
! R i .o
Vi ,. 3 ) DN YRR Y . . 1'1 Ly a4, ¥ Vroer s f."“ ; Ao S ' ' {, "
' AED TS (IR U T Ja CE e
' \ .
Y ‘0 1y ) “ ) vl
', N . [ !y
' Ca T R LA Rk LK '



e i, BN e eas e mmn

7 . ¢ ”',
4 P [N
:;KD ' ( e LN
L4 * L ./' "‘ .
Tt ., ‘s - ¢ ) {
£3) Transportatxon at  Personal FfIE(ta Rabag ¢ ‘Peher Sy
AN -—~‘.. . . >~
atﬂgur, num PRrTa v arp g ool Lo ¢ ‘¢ !
' Ray Range Oldver oty 4'~;
- ) EANTTRNT :
Below Hs, 4100, - ST BTY ' - :
¢ .
Rs. 410/~ g N 4, . S
. above byt Jagg ' ' o "
’ than Ra.es500.- B . wo
, . e P
Ra. &0, 81 abowve R, RN » " o
but Jeas than » L P
RSB0 . B R
: o © A S iy ¢
-‘ . Pele ol H
Ra. 800G, Ay abyowe oo 183, 0 ‘ v R
. ' ’ ' ( ' vt 'i
. L '|' ;é! R
Children Edycgtional Assistance. , : oo Lo
- e e e e S ) ) ) :,) .
} . ) '*’Q‘ -i‘t Ia‘ .
Egn quisid1g h@«x.@d rate SR
TERESASLmR e Ead omeotindl i ' :ﬂ )&: -
. ol L TRy
;(ﬁ), Children Bdn ‘ wamae,,wmrmﬁdwwy TR~ m.
TAllea. . H:ghﬂv PoBeniop PF"}C“;}dj
W”CDHH{PV Dlasges . ;?_ o ﬁ:: i
(I tn xyyy L T ig-ﬁk
Y 9 * ¢ & : 1y TN oayel N r
(ii}) Rexmbursement o f Class 1 gy w 3-4O/Wﬂph--'
: tuition Fea , Harlehirg
%) .. l‘ 3 A% g ¢
, Class X1 4o xpp mfgﬂf@h é

Llass I to XI1 in peg TR0 }Vf
Physically handicapped j!QQP-gagld
and manty] |y ratardadg - f;igfﬁ y % h
. ‘;“v ¢
childrar, cobiy !
Beience Fae %iiﬁ/gﬁ?‘
Pig M b
Vf(iii? Hoste ) Bubs iy Frimapy,c nvundaﬂy; ; 30/- pm
' Higheap )ﬂ*ﬂndiﬂ' P :p r Lhild
. “u.und1l> *l AHGHEH, . .' )
. a ta <ll' R
. : r}
' ﬁl;cg Consv alies was haing 91van to \""1m Riflag : .
wy analegy. Terms and condition for grant of thes allcegq wera aiﬁo
in the abave ordep which statesd that rhanges N iho rat ﬂ
ility conditions ete fgor draval wijl) aute apply stam,

8« Min of Def has abalisher Consy allca

!
Sk 13
wef Of Amg b Vel g
1 thalr letter Ng. Ty 97 D(P1;/.urv1rﬂ%) ( GR Fan gg, herefore, 2%’
i T the Ahm;, CANAY Allme Mas now heen disenntingeg and the eata o N A
! allce s TQ be ceased wef 0y Aug 9V fop Assam Rifles pepg.’ c ‘;-;,
H 'Q, |‘.3
11, Gavt' orders on following  ara sti11 1mcximd from the MHﬁ ¢ T;:;r,
z (a)’ cIe . UG on HAa rabe hag ooy mael g app1x#able fOP ai%*«
| ‘QPMF, Pers vide Part g OF Min of Fig Resalution dated I8 p"”?ﬂ.
' Y The rate of CILA will e ACCOTTING G0y rayvizoy rate of HRA ’Mﬁ
!h;mu;u Ycengp. fag. 8 applicabla. o Pentra+~an%vﬁmptmyvu'*¥"§EV5 Waﬂﬁ P"h
o for calculattnq HRA and licence fon hayg airedd& baen cfﬁcula@ad '
..,.;‘ﬁg§ CE
CERTTL T R DA LB, Haras G
§ . )




Y hies replacamnnt pac e vla o alttar s Lhae fitment t'mnof‘lt <

;th% Ministry. ) o S ;",',
ol Anoma lies the Scale of Civ Posts and Equiv Rank g
. ’ML]hIG l."-t% Vivfe ,c"‘r'l ”\).. KK ll"TI“\”l ('N"/APS/‘?E) X- 1)
" Mar 9 had Lalen up a feopo b for beveing pay equivalence thw.O
" the Onb AL aed And v post . MY hoas L Lavieed e TR pvcpoual vid
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ther Cases Bein '.Referi‘ed to MHA

15. The following €ases are bein ref to MHA:-

_—________g__,__.-————g/

(a)  Journey Peried. Journey Period with Earned leave for pess posted'toSikkim, as
being granted for pers posted in NE Region. :

| Special Com cn_ns'ator Allewance { SCA) (Remote Locality). SCA for pers
posted in Manipur to be brought at par with Nagaland rates.

(c) Earned Lve. Eamed lve entiﬂemeﬁts for AR pers posted 1n HQ IGAR/Rg 10 be
increased t0 60 days. ’ ) ‘ ‘

aining 16 U=

 DGAR to MHA. T

" Status of 'Cases periainin tc Anomalies of 5% Centrat Pay Commission Projected BY

Technical Cate ories im Assam -

' tion_of Warrant Officer - ‘ ]
Rifies. In response to this Dte proposai for introducing the rank of WO equwale‘ntzto' Asst Sub

Insp (ASD) gank 1n BSF, the MHA an issued instr for prep;of a Cabinet Note for
rationalization of Tech Cadre in Assam Rifel vig—a—Vis othe CPOs. Petails ashed iy
Ministry have been‘fwd along with fin implication. The Cabinet Note will be fivd by ME/ L
Min of fin for their approvai/sanction after comparing oul proposa\s with other CPOs.

17. B radation of Poss of Combatised Clerical Cadre at Par with Other CPOs.
MHA 1s favourably disposed towards bringing the rank structure of clerical c‘ﬁéife="e’f~"Assan1
Rifles at par with BSE. Other to prepare 2 Cabinet Note for rational'i'zaﬁﬂoi}:pf .C?ef;_i“cal Cadre

vis—a—vis other CPOs will be given after comparing ouf proposals wifivetiet CPOs.

18. Re- Designation of Hav/PA to WO/ PA. MHA has giveﬁ fieir approval for re-
designation of Hav/PA as WO/ PA. Order for the same has been given by this Dte. The correct
equivalence of Nb Sub for WO (PA)is being prbcessed alongwith the clerical cadre proposals

(Para 16 refers).

19. Enhancement of Promotional Prospeet of Dimn Caftegory i the Enginecr Set U
of Assam Rifles. MHA had turned down this Dte proposal of having 2 1K structure for Dtmn cat
in the Engr Set-Up in AR on the plea that there is a ban on t;reation/upgradaﬁon of posts by min
of Fin. However DGAR during his visit to the Ministry convinced the authorities to review the
case to give opportunity of carrier progression to the combatised dtmn. cat. MHA 15 expected 10

issue orders for consfituting a committee recommending the posts requiring.promeﬁcn/ carrer
progression, under which this cat case will be cons Jered.

t 1

200 Y radation of P2 Seale for Post of Veterinar Field Assistants VEA). This Dt
nad taken up a case 0 upgrade the pasic pay of VFA’s to Rs. 2000-100-6000/- Per month
MHA is inclined to ouf proposal info has also been sought from BSF regarding VFAs serving
with then so that 2 composite case cal be proj. 10 Min of Fin.

21, Fixation of £aV under gt CPC where the :Fixatioﬁ wxceeds Max Revisyd Seue:
Dte had-prqposed'to MHA that excess amount in such cases should be proﬁectcd. MHA .
intimated -that Min of Fin (" CPC Inplementation Cell) In their letter of 02 Apr 98 ha

| " clarified that .
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NGO  AsParss/Dth CPC/9a vnt-T 0L dated L Mae WE. DGAR  Racord
' proceading

lattar
Branch 19 vaauLng Jdentity Cards o all parnmianers pafore :
S ORLERNELION . Similiar ldentyty Cave will e vmaned Lo MOKs of decexsed
S ~pe%6» These idantity «ard will e Ghe kb for soaking  CPME Hosp
o 3f§;ilitiﬂﬁ. .

K34
1Y
-

2% Med. Allce. The Bazette ot India (En b ranrd inary o ho 192 dated S0
Gl 1997 has authurised med allce O T ) L pesiding (noan area
PRt .

not coveged by Central Govt Haalth Gohews. A sum of Bs 100 per. manth
3ffihed med allwe 15 authorised to all such pongioners for meeting the
“Bay to da} med axpenses that dn ot raguie froyspitalisation. K
- 28, QgQ_Facilitylgg_Ex—ﬁsaam Rifles Personnel. This Lte had takegn up
a vase with the Bowt vide lettar MNoO G 1WsTAEE dated T Mar 3, B {-1x
axtending| CSD Canfteen amd med tacilities 4% sdmiamitile o Aray ngf
Berviceman, Loy Ex-Assam Hifles perd. The MHA has turned doun  Qur
¢  propasal |vide their letter NO L /099 T-NEL L dated &7 Sap - 93, Mot
withstandjng the Ebove, this case has again been taken up ny this Dfe
.o NAxde our! letter Mo AFT~W/T-B8/%6 dated 11 Jul 06 with MHA  for S

considervation, The outcomn: 135 h#ing pursued.
Conclunion }
. , .

29. This bullatin brings out certain pay and allce entitlements Ln
addition fo thosz circulated sarlier, and their applicability in ABE 210
» Rifles. It has ‘alsa addrgssed certain  addl  issues of S¢h  CPC
anomalizs, and the action Gaken by this Dte to rectify them, This is'an
{info bulletin only and it should not be guoted as auth, for Jﬁfzﬁ*wtﬂe
felevant Bovt Orders Should be ref to. ProgressTon oubstdndtagTiasdes
f JTTl'ﬁé‘cIrculafed to all as and when dispoased off by the Ministry.
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Ly, A copy of this hand aut will be dispiayed at prominett placos and

Al opers explained of the correct posn by cde o in the Lohsin, X
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L =P L 15019/Vis/pt/2001/A/1101 » -+ Dated:-26 Jun 2001

No.1 Dog Unit
Assam Rifles
C/0 99 APG

. VHSE;‘I‘ E;GEN'TS O A TR

Contents of HQ DGAR Litr No. Il 14015/5th CPC/98/A 11/198 datcd 08 Iun 2001 is
enumerated below for your info and necessary action plaase

RK Sama -~
‘Maj . S :
EMAE (SA)

(DGAR Letter No 11. 14015/5" CPC/ 98/A-Il/198 dated 08 Juﬁ R

1. Ref Pt No. § ransed during vis of brg P R Patra, Dir ,(Adm) to No. ! Dog Unit on.
23 Apr 2001 fwd vide your letter No. III 1101 1/20/95/2000/5022 dt 02 May 2001.

2 As adv1sed by MHA, a fresh proposal for cadre restructuring of VF As of Assam
Rifles on similar lines of BSF/ITBP is required 1o be submitted, which is in- procms

3. MHA has also intimated that since the matter is already subjudlce any decxsmn
for upgradation of pay scale can be taken after hnahsatxon of court case: | ' 0

- Sd/- XXXXXX
' '(Satendra Kumar}
Col
DD(A) !
For Dir (Adm)
Copy to: -
1. GS. Branch (Internal) - For Info'w.r't their JON Nb
' 1. 11011/30/2001 G/SDO/1358 dated 2] May 2001
2. Med Branch (Internat) alongw1th a copy of AC & A Rg letter No. 0L,
3. Sig Branch (Internal) 11011/20/GS/2001/5022 dated 02 May 2001 for

necessary action on pts.




{
o
i s
\.',[‘:_7
i B
T
VA
)
o 1
RN
-

o
5
el

N

¢
t

Tele Noo -t 705095 Mohenideshala ya’nssnm Rifles
' ' DerCtDrPtB General Assam Riflen
Ghillong = 793011

[.14015/C-Duty/VF p/Med=d  “pdy Adg 99 .

C Liot 1 :
List ' p" §

List '
List fg¢ - R

EHARTER OF_DUTIES OF V&TERINARY rzan ;
ASSISTANT . g‘ﬂSSAM RIFLES: ST SRR

1. - Guide lines on charter of duties 6f‘Véﬁefiﬁary Fiold .
Agsistant Asgam Rifles is fwd herewith =o Dar !ppx A fo yo
necessery nction please, : .

2o Please;ack. . ' ' /2/; N A

(R S’ﬂsthce ) [
Col '
. Deputy F110Ltur (Mndxrﬂl)
- Encl @ 0% (One) sheet. for Director’ Gencrnl Asrnm REf Lo
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NY“ mimerl transport when they carry lece frem one place (o
g . ‘ . .

b

a2

(fef to DGAR letter Mo.
5 _ | 114015/ L= Uty /VF 3/Mog'=4
Sva ' dated _Aug 99

CHARTER OF DUTIES OF VETERINARY FICLD
ASSISTANT ; ASGAM RIFLES

1. Charter of dutice of Veterinery Ficld Aunistent ere mo
under -

(a)  Reqular medical inspection Lo be. conducted, to
ensure fitness of snimals, by the Veterinary Fiole
Issistont and praper record of such inspections i

maintnrinbd., T

\Xﬁa Fegular medicnl oxemination And treatment of cicl
Animals hoeld at Battalion.

(c) PRcaulsr medicnl oxomination af Mamnle  ~vpilebl.-
. in Deiry form,Foultry farm pne Figyery: frem ote in - the
' Bottalion, . :

;Xd) Vetevinery ricld Asnisfant ~2lways rcempony e

~nnothcer, A

_ &ﬁe) Examination of MOH (Mcat af tlonf) nne inspection
Jy/ >§f dreesed meat issuer to the troops. : ;
(f) Veterinory Field Assistant chsures that cqng
‘supplied by centractor ero fresh, of good rverege gizo

d . cend weight of 12 €ags is not he less thon SC0 awg,

-gQI"UiVidUalAggg_wp{ghinq leas Lhon 40 qme is not bo

¥ (q) Veterinary Field prsistant ~lso cnaures Fhﬂt QHultry
live is -healthy and weil nourished, 3 '
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Appendix Jf

3

: Classification of Techalcal Posts Into Various Groaps

QROUP Ff‘ L.D/f

AT ek ey R e =t e )

- Farin Superintendent

Superintendent (Dairy)

. Dalry Parm Buperiniendeng

. Fuews Munoger

. Daley Mansger

- ‘Daley Cattle Monager

- Asslstent Faem Superinicadent
. Asslstant Superlatendent

(Y

v ddioi Sarm Manaye:
. Junlof Qarden Superintendent

Junior Manager

Juslor Superintendent

Asstt. Farm Munusgericnt Otheer
Assistant Manager

Field Officer

‘Field Supervisor

Assistant Field Assistant
Fleld Assistant ...
unior Field Assistant
Junlor Field Assistant-cum.
Curer :
Cuser
Fieldman
Senlor Farm Assistun:
Secior Assistaat (Farm)
Farm Asslgtant o
Junior Assistant (Farm)
Herbarlum Kesper
Herbarlum Assletant
Nursery Assistéat

“r

. 37, Senior Yeterinary Assistsnt

(50, kivesmck_ Assisteng ©
31, Meteorologieal Assistant -

30. Seaiur Calile Supervisor

3i- Animal House Keeper

32, Horticultural Supervisor b
33, Forester 3 :
3 Senlor Stockman

2% Siockman

35, Veierninary Ufiner

"w %’-!"nm‘ng;t e'tznnﬂo
@ \f‘?lmitmfy : "l’.u“ ]
W, Fishing Maie

41 Sewion fichical Asusiant

43, Tachnical Ascleign

43. Tanier 2 cchinmn) ‘st_ei\mne

44, Rice Production Training Aty
45. Agricultueal Assistant

46. Botanical Assistang

48. Entomological Assistant
49. Moiticultueal Agsistant

.
v

§2. Physiological Assietnf
33. Plant Protection Assisiant
$4. Seed Frchenge Assistant
35. Asstt. (Seed Production)
36, Senior Soil Assistant .
ST, Stock Assistagt :
8. Senior Block Assistant '
39. Field Plantation & Store Asste
0. Junion Survey Assistan®
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\riammum Edmcgasomss ‘Trade Qualificas ons o Different bmm “of &he -
- | Thrée Catepueies
Field/Farm Techwicions » o
-2 . Cavecomvd 7  Careony-il . Cavecony-1it ) o
Emﬂmﬁ Quaitﬁlﬂesme . Esseriial Quelificatiesns . mm@w@@wam ) :
oo (i): Marriculate with !casx wne {1} *Three vears [ plosr: 4] °ﬂ’hm years Dapﬂommga&dsa’s ff '
E vear Cernileate in refevant field Bachclor's Dczrm 0 reba.aat Degree  im Scicnce/AgrifAnimal »
B e o field . Sciencesfretevant  field/Forest Rag- o
: . : S gevs Coure (for CAZRI & CS & 2
P : WCR & T1) - Z
P or o . or - g
O Matsiculate with 5 years *>National Frade Cortifizage of (i) Five yeags experiencs of working -
r, _ experience of working in the L.T.1 Nations) Apprentwceship i the relevant field - \inimum §
respective field Certificate or equivaicnt . . . emperiente will be seven years, lea =
., - . T o ' gualifications with reven years’ yeary and (welve y=ur» e isteral é
i - ' ¢ Matriculzte with Nationak Trade cxperience in the ~cleviat field emiry 0 posts cITYing scgles
) - Ceruficate; Natsonal Apprentice- - o Rs. }100-1600, Rs. 1300-1700 ang
ship Cetnificate of equevalent . °*Mutriculate with len yeags Rs. 1500-2000, respectively
with 3 vears’ ¢xpenence m the . cxpeniencein the rebnvast field: ’ -
pespective : .
°fr: fictds where tig durativa, of dlpioms Corerses. avardadle i the Cual is only 10 yeess, the mindmem quatificaicon will b2 tag
yeers Deplomas instend of three years Diploma. _
20 A gplicnbile e Council conployees in pasition 25 va 1+8:977 132 porprw of prenscsay ealy agnlest 209 veconcies resarved for \
LT e R AR -
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PR ‘ C L0 (HTRAL SIEEFR & WOOL RESKARCH INST LU |
LTy | o AVIKANAG AR(V-LA: TATPUR) RAT ASTIIAN o
. chep
RIRIENVAVR e ¥ lo S NI Dated ) €] August,
. SO TR T gy,
4 : . .l’u, | Q ’ ‘,(;bk-{)“ .‘)\ | §
L - 1 Ihic Director of Adve ﬁisinégbhd.Visual*Publiéi;y,.
D S : Ministry..of Informaticn &.Broadcasting, .. $y
o ' -~ Press~Trust of India Building,
L Parlioment Street, Mili PELII-110 001.
Subject:- " Advertisement H0.1/1993 & 271993 for vacant posts
S at Central Sheep & Weol Research. Institube, Avikana
under Jndiaq_gggggglmgggﬁggégpltural Regearch.
Sir!- | \ |
1: ' - - I am to enslose herewith 10’ copies of advertiseme
L . 116.1/1993 & 2/1993 for inviting applicationsg for the following
vacancleés which are required to be filled at this Institute:-
‘ 1. -6, Véterinary Of ficer i - One .
: _ : - (Feserved for ST
, 2. ™5, Vaterinary Officér 3y :inna (UnArgserveﬂ
T / 3. dssistant Director = | - 0ne (Heserved i
~ : L (U ficial Langihage) 3 oy ' '
Abe Teehnical Asyistang o = 0ne (Un-rese: e
a (Bditoriul) f-1i-3 , |
. 1 oy o
C5 e Papan Tochniedan fiwp S0F -~ One (Un-rogerved
PR R A R 3 ;
6 . Research Fellow | .~ Three s
L 2 It isTreguested that imnedidte arrangements may p
Wore - -be made to-hgve . the. advertisement inserted~in-theiogdink B
" & one Hindi news papers(including.the Employment News) ok “Al!
- : Lasis suhject the condition that the number of newspapers shoi
grceed Five under intimation to this office. . f
3..’ o The intending applicationsg within the‘éountry'shou
allowed a period of four weeks from theldate of the advertiser
I the press for applying for the posts and six weeks for tho:
t abliylng from abroad. Accordingly, it is requested that thi
E Lod may be sultably indicated in. the blank space provided for
7 the last paragrapgh of the advertisement except item No.6 abov:

I _ The billy alongwith press cubtings may please be .
bo thds offige, for adjustuent in due course,

_.|: . - o \/\ ]
- A

<

‘ | | .. S Yours ralthruli:
~ 7 L N L T s
=\ N : | \(,../"\
¢ i . ’ caa. ¢
“.,09./?% 7{3]-5 ~-As above., * ~\ L” o e g;;:.«c : },

i it _ ,

. 1. &dnn I secticn (Qx._iﬁdit and Accounts Secticn .
~ 3. FNOJT(2)R/91 NV L. Filo.11{9)R/91 , .

A 5. Filo.1(32)5;73/Yolnl . : S
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7. The Comniggioney of .Scheduleg Castes/Scheduleg Tribe

Gy alongws i NGVurLiscmunt is forvardeg [or

L oAnrorastion aid lectngnry netion, tys .

T The Chisirman, Agiicultupal Scientigty Recruitmeny

Poard,
Krighi “Nusandhay Bhavon, Fusa, Hey Delhi-110 o2,

he

the Seerctary, Tngian Council of Agricultyral teseareh,
L.righij Bhuvnn,_ﬂuw.Delhi~1°‘ C L
| ' _ ,

3+ The Frivate Secretary to the Directop General, Ingian Cotneil

of agricul tupral Hcsearch,Krishi Bhavan, New Delihiaq,
e e bircetoyy of all Resaaren Institugeg under Indian
Council of JgrlcUlturql Research, |

‘ 1
i

I
~ | , »
5;('&11 Dircctors of jnimag Hnsbandry Departnent It ig |
) TYauested chag e poslition of Vety . OCficepg may be cireuy-
:) lateq SACNYEst the eligﬁble Veterinary Officer of beptt., &
' applicat;ons of interesteq Vety,gsstthurgeon who fwlgyi;xn
A the FeGUiremeng of e Post may kKindly be forwvardes ¢, 4.5
\ instltute for considefution, ‘ : ) . |
X L . '
©.  The Secretary,rcouncil of Scientific g Industrial Research,
lew pelhij. ’ : e
.. . [ . J S,
bing No.7, Igt Floor, Block.I L.K.Puram, Ney Delhi.
3. The Hinistry of FHome Affairs(Cuntrnl Curplus_staff Cell);
- lew perpg, : ) : : : '

4 dhe Direcgor Leneral of Socinl'kblfare,covt.of India,Mini@ﬁry
ol kducation ¢ Social Welfare, New Delfyi-q, " ' '

10. The Officer~in-chargg ﬁx~serviceman10éll,
of nployment o Trainjn“, How Doind, '

YR Indda.Narijan goya Yangh, Ringsuay ", dew Dedhi, .

¢Direct0raﬁeicunubu1

12, The Scheduled Cagte Welfare <ssociation, Anbedkdr'nhdvan,
 liutiny Memorigl Board, MNey Delhi, v : '
130 The Chalraan, Scheduleq Cagto Upliry Union, 2-P—S/AKP,mnrit
haur Guru fiavi Das Hohalla, e Pusa Road, Kayrel Bagh, Hew Delni
. . - N
T fhe office secretary, Bhartiya Depressed Clags Leag e
12 =Viindeop Plnce, ijsy Delhilng,

’

. ) . § . f
Ve o The Ofliee beeretary, Bhartiyg Depresseg Clasg League, Goru
Bhavan, rgr Srhewe " Jai pup (hajasthan) - '

. ’ . . 1 Ty e ' - o ’
. The Officer lncnalgcs, B1maner/Garsa/MannavaHUra.

, i
7. The’ Office Sucrctaifqﬁhartiya adin Jati,aevak Q&ths?hikhr
- Bapa gmark Gadan, fw f.ink Iiead Jhandevalan, Rew Dusha,

1895 ihe Geneyal Sccrutnry,'Schcdulad Caste Uplirﬁ-Uniun,Jodhpqr

10 ihe Geaeral sucretary, lielni Schedule? Casto Welfare Lissoni-
2tlen nmbedkar Lhavan, rant Jhansi Load, New. Delir,

The Yough Emplcyment‘lnfhrmatinn Centre, Srinagar.
. . . . - '
ihe Ybuth'hmpluﬂnﬁnt Infcepangion Contye, Jamny (Tawal)

. l . - .
Thie Hindgery op ngu'Affﬁlrs, Raghmir secticn, New Delhi
The Director, Contral Bapdoynent Exchange,2- 4, hundan Mangicn
asal ALl Load, il Pelhi, , N :
e e uircctor, hupl;ymentjﬁxchangeg ﬁajasthan-JalpUrg ‘ _
29« Ihe Distiict buploynent Officer,'Emplcyment wxchange ; Tonk

. . o ‘ ¢ ~
25, Al tetice RBuardg at Maln'Institute,ﬁmikanugar
A : ‘ v i ,

{ . ~

. e ———
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LHAry Lwnd

Calihil

samarity Sadan,

A

wihiil Bhartiya val kg

NITATE
. ! ‘ ; LI
Purani 1:., bi, Chavaria

Plge,

Vilas Farishaq
Nabiargarh Livad
akhil

thartiya valeigi Saima
Jgiyqr

Vikasg Parighag
(kaj).
RUATRNE lﬁzhll‘(hiJUL PRUSTR ] Sama

Vikas Parigticd
alvar, Lajagthal

Athil har blye Vil
Cuvinds :

DAL
gﬂudln}mug hal. )
LR

Phawblya valndpg S

anad Vikas Yarighog
Salgancy Lirport ke

Samne Jalpor, Laj.
11 Bhartiyg Valilicl gz

hictri Magar, Jhunjhano, Tajasthan-333 ‘50! .

il Bihartiyy Valnikl Samaj Vikag Parishad
Nandbai, Eharatpur, Kaj. - ' '

Valuild Samaj Vikas Papighag
Sabjimandi Bandikui, Iiaj.

Athil Bhargiya

arhil Bhiartiya valming Samaj

. . Vikas‘Parishéd
fallvay Colony, [y licad, S

Naj .

Lkhil~Dhartiya Valmiki
Hnscgrgbad Road{ ijﬁgl %f";m- o e i
ALl Phiartiya yalgih$“Samadeikaa,Pgrishad
Valniki Basti Batvar, 155, T
althil Blartiyv, valyiki Samaj Vikag P.arisix}fld
J(';d!l[)ljl', I\C.: . v .

|
LRI N N St ben e cnme Sy g

'.&hilhﬁpgrtiyﬂ Valoiki Sanaj Vikas Parishag

Colom

;ﬁhhagwunganj, ajuer, haj.

PR
PR

y Jalpur,Ttaj .

vikas:Parishad

Samaj Vikas Parigh ad

Saraj Vikas Parighag .

[

-G;¢30~KGWPeeche, |

Plog K36,
., v ty, - ‘k‘
Grain Kglakh: Rang
liarijon Bssci ,
Telygil walsor G,

Hahrshi Bhavan,

F-60, 1-4 secter

Nagar Shakhar-
Plot No.26 -

Harijan Mohalla,

ada Bhai Ka

AR e - MR O e e

Hata,
' 1

)

‘Mahauwandiy

26/28 v.I.T.

wia e A i, - }
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o : | VIth1GAR(VTAQJAIPUR)RpuﬁSTHAP
N . . - ‘
y,g \;41“ | : | N&WFMTTSWPWQJp.Lﬂ§Q1~, .
A
g Applicationsg apg Invited for fhe undormentinnod post s
¢ at tno Central Sheep & Wool Roecoroh Tnstitnte Avikanagar yndgor
T ho dmxnlctratlv ccntrol of Indwan Council o% prlculiural
If,«uroh'
7
e

. T- -6,Vetarinary Offl"P

.......

i
i

; ' - Onel(Reséfved for sTy *
- Rs.2200-754 QROO-VB 100"40006

1) ¥o.of post
- 11) Scale of pav
Lii) Location of posh

ok ‘ - 8.1 R.C. dannavanur hut the
andiﬁates areg liahle to sarve
any wh@ﬂ@ in Indla

iv) Age limit - 15 vearo aq on nloqlnp daie for
’ ’ raceipt of app31caijonq from
candldates .in Ingia,. Rolaxable-
by five vearg in the cage of
SC/sT only ( Thera leL he no :
~  age limit for euplove ts0f 0
‘ IﬂAR) ‘

. . . B e
. o

Qualifications: -

t

Lsecential: - 1. Bachalor:

S degreec in Veterwnazv Science
and animal Hy

sbandrvc
. ' 2. Five veap S exprrience of workinw &g a
‘ vOterinarian/Hanapemnnt of L-veq*ocke

Desirahles - 1. Master!g degree in GHV?DTanCh of Veterinarv .
Scxenne/unimal Scdence, N ' -

‘2. Bxperience of working with gmall ruminantg,,
. : . ' ’ ! . ' ! ' I3
p// II. "T-5,. Votcrlnarv Of cer - ‘ o L

1) o.of post - One (Un-reanved) ,
11) Scale of pay - Rs 2OOO~60—?3004"B~75~3000~ P
' .lOOm? )

. C?rRI Avikanapar or anv“

- 111) Location of post
. Is'here in Indi

N .
1v)  fLre limit - 38~30 years ‘(Relaxahlp by G Voﬂrs
- ~ in the cage of SC/ST onlv).
here will be no age lLimit [op

7emp-oyees of ICAR,

‘ : o A S S ,
Rualificationg: - o § - EE -
' : . : ‘ . ; .
o fissantial:- o1, Bachelor'g degree. in Vefertnarv Sclnnce

and Anirm al Hisbandrv.

Nesirahle:- 1, Mastertgq degree in 1nv branch of Vetering.
. : cje ce/Aninal Coience. L

2. Ixperisnce of working with small ruminantg

Ky

b ‘
: - o J(' ,..u“.n, Ry

- W et ',a';lhr-v, [ . «-‘ el ‘M PR R
. ' v

Contd.ef/-.., ,}j

R SRy o
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' Galatant b rectuir(0fricia Lanpuabe
2 h-—_“_-—g~-—._--¢.—_—‘--_"-“—-ﬂ ———
i) LEpost < One '

i - Reg : N
IEE DR P ray - Rs-EOOO—GQ—23OO-ED~75*3200-100—350(
J 'l, ,’;l i LIJ. ]"r)‘ L "' C

SWRI,Awikanagar Or any where in Ing

G Lrjil - log €Xceeding 35 years(Relaxable Lor
ICiR Chployeeg by g years) ag on. she
clusing geto for LECCIpt of applic.
Abdeng T pom candiduativs -in 1ngin '
Cother than ndanan and Nicobyy
& Lnkshadwoep);- S

.
(«
re o
.
)=

Lslang

“onunaigls . 1. Hau@cr's degrve of g récogniseq University;or
Cqulvalent ip itindi with Lngligh as a subject
ab whe depree level . . '

CR “

s tert g dtgree of g TGeogniseq University or

equivalent,in Lngligh wlth Hingi 45 a subject

2 the degree level | , : , R

O :

M2yt g depree of d recognigeqd University.or
d Caiivalent jp My subject with Hindi & English
# A5 isubject g the degree level’; e -
B . . . * 7
. : OH i [ X
- Hister's gegree of a recoghised‘Universitx or . s
o Cequivaleny gy, auymaubjectﬁwith ilindi Madi.um , § i
0 " Laglish as a gubjoet at tht degree wlayel, B
rv'l . . » ,5.
of L
,51 o ' . 4
y . » v . i
; dbintortg “erree of g recopniged University or £

P Cuuivaleny in any subjeet wigh Bnglish'mudium

Ceabd Hindi a4 4 subject at: {he degree leyel . :
! ' N '
2. S_ycars €xpirience or terminological work 4n

T

fandl end/ op translation wopk from Engligh

to Hingi op vite Verga preferably of technical . o
o SCientific-literature; ‘ *

on -, -
5 years Cxpericnce “op teaching, regearc :
Yriting or Jeurnaligy in Hingi. '

UG dranigy 1. bncwledge of Sangkrig and/or a'modern Ingian.
. language. S o \

Ittt oo

I AN A Grag iy Expericnce; U L

S+ Lrpericnce of urganising“Hindi.classes or iy
- vorkshops fop noting ang drafting . e B

Contqg, 3/~
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I@thical.&ssistﬂnt(EQi§inﬂllI:1i:3ﬂ |
Ho.of post - . * - One (Hn~féserved)‘ | :
Sc&le_Of.paV _ . - Rs.140Q~40el800-EB-50—2300'
Hoagquarters of the - CSWRT, Avikanagap hyt the
Post .candidates'are-liahle to
serve anViypere in In¢ia,
1 . 1) 4ge limit S 18-30-vearsL(Relaxah1e for 5 wvearg
| o . for sg/gm candidate
l — ARLificatisng: - | : : .
. AN . . N T ' ‘
dissentdalio g, Fante

tia Master's depree in BEnglish/Mindd of a
S “ nlscdfnniversipy with
b eny

- Other suhjectg i
ial4work/Pr00f-readinn ete,

! recog -
adeouate knowledre of

"+ Bxperience of mqitgr
Desirahle: - 1, Bachelor'g

s deproe or ‘Jiploma ip
. . Journaltgn. o ‘ oo
T T P Teehnician, T-o | |
v T - S )
///{})‘UO-Of'post ‘ , ~ One (Un-reserveq) S
) x//llliiiﬂﬂijﬁllﬁﬂL- , W - Rs.1200~30—1660-EB-40—204@
T 111) Heag uarters of the = -\ ' e T
, + bo:tq L veI's 03 e - S.R.Q.C.3A~annav§nuri1uf The
. R : - candidatesg are liahls to gserve
: . any whera in India. | =~ "7 o
iv) 4ge limit . ~ 18-30 yearg (Relaxab¥e:hyn5 vearg
- . for sc/sT candidateg)..rThere_ .
! ~ - will be no age limit ifor Depert -
o .-~ mental/ICAR candidateg., . :
. puadlificationsg: T ‘ - . . L i
: - _Bgsenpia : - ate aleast.dné'_éar certificate
- In Lilvestoclk iEEigfﬁﬁfMC§ﬁE§§T¥:f‘*ﬁf“?“““ﬁﬂfﬁf-

M2triculate with SQ‘QQEﬁ:QzEQiiﬁ!CG of wert -
' "0 the Liveetoelc Farm/Station,_,_
Danirahle:~l, Diploma in Stock~Asgistanf Courgel'
o Ce Enowlodge of Tamil yiyg he'preferablo@_ o
Hotor - 1) The cahdiddtes hossessing qualifications higher than
~ Pprascribeq wilch makeg the candidate eligible for

appointment to hirher grage will not he considereq on.
tho srounde or ovar qualifications. . S

The aforegniq vacancies can he increaseq or decredsed ag
per~:equ;rem:nt and can algo b2 deploveq anv where ag
Per rYequirement . . :

i

Q}‘

[
pae -
N

Application for the POsts of Technical Assigtant
(Eiitorial)T~II~3-anﬂ Farm chhnician,T—2 mayvy be sent on plain
PAD2r dulv addregged to the Dircctor Central Sheep & Wool - -
Heseareh Tnstitute, Lvikananar?304 561 (Via:Jaipur?ﬂaj} £ iving
couplate biof{ijata viz. Hame &.aGGIGSS(IN'BIOCK LETTERS)iFather'S
anie, DAte of hirth,Name of the Post applied for,BPducational guali~
ficat&ons,'prerience,Nationality,Whether.helongs to sc/sT Lo
supportan by the attestag copies of the certificate from the
competant duthority, ' . N - .
2. ~Application form fep 1,11 & III are obtainable cn-request
from the Director,Centyal Sheep & Wool Regearch;Institute;Avikana-"“

5dr. The requeet for the form gdioyld specify advertisement humber,
RN2re of the pogt and - should he accompaniced by a self»a@dressed_ ‘
an-starpad envelop (23%10 CliS) sizn. Seperate applicgtlon<should be .
hbnithed for each poet, Applicationg conpleto in all respect should
vixveh Lo Ghe Direclor,Central Sheep & Wobl Itesearch Instituteé
ksl p (v1a:Jaipur)ﬂajasthan—304501 together with application
oﬁ}ig;a/—(Rs.Z/— for SC/ST_canﬁidates) in the form of crossed -
40l Postal ordor drawn in fayour of ICAR UNTT CSWRT, AVIKAWAGAR -
¢ olfice not later thﬂnu“;¢L”g~“*arand forhapplicatlonﬁ froy o
Aadand 50 hnc N i ar Islonde.la sadyee Voo R
1d: and thoge in ngmagcﬁs 183§03t.g C?Eﬁéalghgpgfs.gh .

e I
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) . (Rs.) , : (Rs.) Report
(1) @) ' y 3 W ()
_ v : © XV PHARMACISTS T o
ta) Pharmacists possessing catry quatitication of . . 4,500- IZS 7,000 52,907
Diploma in Pharmacy ‘ : a
' XX, PHYSIOTHERAPISTS AND OCC l‘l’AE!()NAL THE RAE’E%S . s
(1) lhyﬂmhtl«pl\'/(kuuveuuu|I Hlnnpm v L LA0N4041 B0 B ﬂ) 2, 0 T 5.500.975.9.000 52%
{0y St Physiothee 11’!\! Sr., (hull‘mmn! Therapia DTS TS 3200 Fis 100 3,500 . H.’”'M 275 13,50 I 52,96
XX. PUBLIC ANB SOUCIAL HEALTH WORKE R.S
(a) Medical ?nm! Worker (holding quatification of Post. §,600-50- 2,300 i iB-2,660 '$,500- l75 8,000 - 52.103
Graduation or Graduation w nh 2 years l)lplnml "
Social Wonk) o _ . . .
thy Sovial Worker/Bsychistiic Worker thalding ChAn0 40 1 R0 1 Sa ,i. 0 ©8,500 175 9.un 52,103
¢ quatitication of Post Graduation or Graduaton with ' '
~& years Diplomain Social Work) C : - '
(o) Weltare Officer (Grade Wy EProbation Officer (Grade LA 401,600 50 2,300 l Bo0- 8 5000.175:9,000 : 104.65
WiPrison Weltare Gticer . 2,000 - . . L
- g
. . . ':' . ; { ‘ : i ‘ !
. . ANL RADIOGRAPUBRS/X-RAY TECHNICIANS 10 | B
fu) Radioprapher ‘ ; : 1,350 -30-1,440-40-1,800: i B-50- - 5.0007]50’-8,0?00' ‘ 52.107
2,200 , o ‘
(h) Radiogr: uphm nq\mmg a minimum of 2 )cm ‘ . 4,000-100-6,000 - §2.0°7
d;plmna/wm!mlc afler 10 +2 : i -‘
2 ' » '{{ﬁ:‘ ;, A ”ﬁ" ’
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L \9 : . o : S
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Diploma in Engincering . ’ . | .
! : ' ' XXIL CARDENERS AND NURSER_Y WORKERS . )
. {a) Sr. Garden Attendant o 175-12-471-14-1,025 v 2,650@5-3.300;70-4.5% 55.12¢
(b) Assit. Foreman 1\2:. 825-15-900-20-1,200 . 3,050-75-3,950-50-4,59C © ~  55.129
. XXIV. VEIERINARY STARF -~~~ . :
h (a) Entry grade for all posts requiring a degree of S - 8,000-275-13,500 55.291
, - B.V. Se, and Animal Husbandry with registration in ' ' :
’ - the Veterinary Couacil of India as the mnumum
. essential qualification : o ' .
. () Assistant }g;cpmmn/limlog:cal Assistant/ 1,200-30-1,560-40-2,040/1,400-40- ~ 5,000-150-8,000 55.296
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Biotogical Sciences - 2,660 :
o (;C)""{tmkum\/( ompounder/Stock Assit./Anipal MLM-_LQQQ_}O}. 4 (){X)’&(LSS_(R}() §5.296
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b /‘\tlcndwm/%cuCamc, Attendant/Shepheeds with , - ! . }
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! (). Chatgenn. m/( Hargeman ‘B & hagenm (Techmieal) 1,400 4})1.8(:1)-5()»42.3(;{) . P3,000,150-8,000 54.38
‘ Giade 1. Engineer, Grade fe Y otkshop) : % - ' _
(b Qr Ch: ugun w/Charpeman * A l(‘inrg,tm n 1,600-50-2, 300-60)- 2,660 1 5,500-175-9,.000 54.38
(l,uluna al) Grade Vir, Engineer, Grade | Workshop - . i ) ‘ . ‘ .
. . i . 1
. - o \ . : i
WV o - XXVI. ELECTRONIC BATA PROCESSING STAFF 7 ' o
‘ ) l)‘x!a 8 n(n Operator, Grade 'A’ - P A80.25.1,500 - 4,000-100-6,000 5.
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4387  (The High court ®f Assam,Negaland, Meghalaya,

, IN THE GAUHMI'L HIGH COURT
Ne. 11¢ ﬂ\/
D —— Memipur,Tripurd,Mi zorem & Arunachnal pradash)
~!‘ v w

Kle (7 ~L00)

"IMPHAL BENCH

* WRIT PETITION(CIVIL) NO,798 OF 1999

 shri Soraisam Manimdache Singh, aged about 36 years, §/o
S. 1bobi Singh, by occupation 4 vVeterinary rield Assistart
of hssam Rifles now pesting at 7th A.R.., Thoubal, &
resident of chingamakna Maisnam Leikedi, Imphel west pistric
M&nipur, ' ; ‘

.s Petiticmer

- Versus -

The ynion of India,

Directer Germeral of the Directorate of Assem Rifles,
at Shilleng - 793011, :

Deputy Imspector Gereral, MP Range, hssam Rifles, &t
Imphal, : o
The cemnandsat, 7th Assam Rifles, at Thoubal,

The Mivistry of Fiaance, through its Secretary,
-Govermment of India,

00 Respbndents

PRES ENT

THE HON'ELE MR, JUSTICE H. KAMINIKUMBR SINGH

Fer the petitioner Mr. &, Modhuchandra singh, Advocate

For the Respordents

Mre Ne Ibotmﬂui singh,casc

Date of hearing : 8 - 11 - 2001
pate of judyment ; j
& order s 31 - 12 - 2001

JUDGMENT &ND ORDER .

Heard Mp. A, Modhuchandra Siangh, learmed counsel

RN |
W>g>‘ for the petitiomer aad alsoer. N. Ithombi Siagh, learned

A CGSC for the respondeats. A | ’
ST " Ceatd. o

/ ! \ ) o4 2 -
VA : /-
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2. lThis writ applicatica under Articie 226VQ£ the
Comstitutiom filed by the petitionmer who is zow wor..img @3
veterinary rield aSsistént(VEﬁ) is feor @ éireétioa te the
“authority co.acez:aed under themRespondénts to ngrqde the

pay scdle of veterimary Fiéld Assistaht(&ssam Rifle=) to
Rs.éSOO»Rs.7COQ/- which is erjoyed by Compounder (BSF) er at
ieast to the scale of Rs.4060-6poq/~.

3. The petitiomer joimed service im 1987 &5 veterimary
Field Aséiééaat in the 2nd BR. Assam hifles under dppoiktinent
erder dated 2,2.1987(A§gexure-h/4). In view of the dgcfsigax
which I am goimg to make, I meed Rot go 1nt§ details regétdiag
thé”service career of thé petitioser., Suffice it to memtion
that the'petitioaer who 1s mow servimy in hssam Rifles prayé
for some service bemrcfits. IR this regard,at the outset the
learned Centril Goverament stdadlmg Coursel for the respondent

cubmitted regarding the Juriadictiga of this ceurt te decicse

4. The petitioner wdas appointed as Veterinary Fpield
Assistaat‘in the 2rd Br., Assam Rifles;.SQCtion 4 éf .he A D an
Rifles ﬂct provides that the appoiatnent of éll riflemeﬂs shali
'rest with the Commardamt., yader Section 5, the riflempms ére
divided inte combatamts ard nea-cambdtaatS. lesrned coumael e”‘
both sides admit that the veterimary rield assistant is a
rRom-combatant post. Agaia,'it is alse. admitted by the learmred
coﬁmsel oRB both the sides that aon~combdtan€ posts/rifleman
are civiliaen posts, hgain, 1édrned chc has drawn atteatioa
ofvthe Court to & corresporderce bearing No.1I. 14015/5th cpc/
98/11\«-11/512 dated 16th peb,,2001 which imrdicates that certain
amerdment toc MAssam Rifles (Medical steff) Recruitment Rules,

1980 wés proposed. And uader draoft Rule 3-5 it was provided

/- . .
%\ ocontd, . 3/-

N
/L
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that all the direct recruitment &gaiﬁst amy post ircluded

irn the schedule to these rules, iﬁ future, shall be done

im the combatised capacity, whicb cieariy irdicates that

the pétitbqaeﬁ is holdirg a ROR- combateant post, Resuitéﬁtly;
the matter relating to recruituent ard other service comditic
ef the petitiomer who is holdirg a moa-combaetant post l.e.
civilian'pQSt has to be decided by the céntr@l Mmiristrative

Tribumal. If the petitiomer is aggrieved by amy order that ‘

f,g“ may be passed by the ‘gertral ﬁe«dministrdtwe ribugal, the
P High Court may exervise the powe® of judicisl review againse
>/ o ~ o
) S ‘.7 such ar erder passed by the Cemtr&dl Admimistrative Tribuaal
J' 4 ¢ . ) . :‘ ‘ .

, ' inm appropriate cese. But the petitioiaer has to approach the
\f ; ', cemtrsl admiaistrative Tribumal first.
N e » |

N M, S5 For the aforesaid reasecas, pgtition is closed aagd

the petitiomer is directed to appr;oach. the ce@trél Adminis-

trative Tribural,
Sd/=H, KAMINIKUMAR SINGil:
Sigmature oﬁ the ogpy‘.st s

,,4) t\ QA/U‘Z (,,(, wl\/z\
( R.K. SURCHANDRA SINGH ?5
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"Tele No. 705075 - : /- . Mahanideshalaya Assam Rifles
‘ : . Directorate General Assam Rlﬂes
Shlllong 798 001 -

_ A/Pers-Pay & Allce/ 2001 C 24 Apr 2001.

List: A
B
C i
F

PROGRESS ON PAY ANOMALIES CAS]:S

1. Refpt 26 (q) of min of AR Cdr Conf Mar 2001 fwd vide thlS Dte Ietter No. .
11011/11/2001. G(SD)/IZM dt 11 Apr 2001

2 Progress on pay anome@aes proposal aregiven in the succeeding paragrdphs for info. -

3. Rank and Pay Combatant Clk. To bring parity in ranks and pay with other CPOs, a
case was taken up with MHA during 1997. After protracted correspondénce and several
mtgs held at MHA it hag now been decided that entry grade of Stenos and combatant clks
would be ASI (WO in AR) and Hav/Clk respectively in the scale of pay Rs. 4000-6000/- and

- Rs. 3200-4900/- in all CPMFs. This entry. grade will be applicable to the new entrants only
and the existing staff in the-Steno and ministerial cadre will continue to wk in the same level
where they are at present. This Dte has further taken up a case with MHA that unless the
existing cadre in redesignated one step up, the new policy cannot be implemented in AR.
MHAS deéision on the matter is still awaited.

4. Ramk and Pay of Tech Cadre. Pers of RM, Dtmn, Pharma and Compounder of AR
with the same intake QR for rect/remusteration are given the rk of Hav whereas their
counterparts in other CPOs are given ASL. The MHA had asked to submit propcsal
indicating cadre to cadre comparison with BSF; where the rk of ASI is available in other'tech
cat also along with fin 1mphcat10n The proposal along with fin 1mp11cauon has been
submitted to MHA and the case is lying with MOF for approval.

S. Anomaly in Pay of Tdn. Theré are nine cats of tdn of AR such as Coof , Carp, Wi
etc are being given less pay than their counterparts in other CPOs. Case was taken up that
MHA has decided the fol}owmg pay scale for all CPOs.

(a) Rfn cook, washerman Barber, Rs. 2610-3540/-
Carpenter, EBR, Tailor & Painter.

(b) Rfn WC & Safai ' Rs. 2550-3200/-
The fin implication along with restructuring- proposal 18 bemg fwd to MHA for

approval . it has also been decided by the MHA that the provision for remusteratlon in Rin
(GD) from above cats will be made in RRs.




6. Revisien of Pay scales of Hony Rk of Nb Sub. After declaration of Sthe CPC
report, Army has enhanced Rs. 100/- of addl element of pension to NCQOs granted hony ik
of Nb Sub on retirement from Rs. 30/- wef 01-01- 9§ On the similar line a case has been.
taken up with MHA for enhancement of ex- AR Hony NCOs. The case 1s lying with MOF
for consideration. . ;

7. l_ﬁemematlon of Uggi aded Pay Scale from §1-01-96 for the E’ost of VFAs. In

5" CPC the post of VFA and equivalent grade in other org has been revised by a single scale

of Rs. 4000-6000/- . a case -has been taken up with MHA to accord approval for
_ .pnplementatxon of revised scale to the post ot VFA in AR Case is under pros.

' 8 Anomaly in Pay Scale of Civ Dtmn Dtmn in AR drawing scale of pay as per part A
6? l“ Schedule of CCS (RP) Rules 1997: In 5" CPC dtmns of othér orgs has been gtd Part B
“of 1% Schedule of CCS (RP) Rules 1997 14 Rs. 5000-8000/- Case has been taken up with

'MHA ‘for applicability of part B ‘Scale to AR dumns wef 01-01-96. The case is und: t

consideration with MOF. |

‘\;

9. Admitiing Revised Scale to Teaching Staff as per Paat Bof 1% Schedule of CCS

(RP) Rules 1997. A proposal has been taken with MHA for admitting the Part B Scale of 5
CPC to teachers of AR. Case is under consideration with MHA.

( Satendra Kumar)
Col
DD(A) .
For DG Assam Rifles
Copy to :-
ListD’”

: List ‘F’

" Malik 7 o
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IN THE CENTRAL ADMINISTRATIVE
TRIBUNAL

GUWAHATI BENCH: GUWAHQTI

- 0.A NO 65 of 2002 )
Shri S Manimacha Singh
........ Applicant
Vs
Union of India and Others
......... Respondents

Reply to Original Application submitted by the
Respondents.

The respondents beg to submit following written
Statement in reply to Original Application filed by the Applicant

as follows: -

1. That with reference to averments made in Para 1, of the
OA, the deponent herein begs to submit that a case was taken
up ;with MHA for implementation of revised scale of pay Rs.
4000-100-6000 wef 01-01-96 in respect of VFAs of Assam
Rifles vide the Directorate letter No 11.14015/5™ CPC/98/A-II
dated 31 Mar 1998. MHA has intimated vide their letter No
27012/12/98-PF.I/PF.V dated 17 Dec 1999 intimated that the

matter being sub-judice, any decision for up-gradation of pay



2

scales of VFAs in AR can be t_aken after finalisation of the

court case.

A true copy of DGAR letter dated 31 Mar 1998
is attached as Annexure - I.
A true copy of MHA letter dated 17 Dec 1999

is attached as Annexure — I

2. That with reference to averments made in Para 2 & 3
the deponent herein begs to offer no comments being matter
of record.

2. That with reference to averments made in Para 4.(l) and

~ 4.(I) of the OA the deponent herein begs to offer no comments

being factual and matter of record.

3. That with reference to averments made in Para 4.(Ill)
and 4 (IV), of the OA, deponent herein begs to submit that the
averments of the applicant are denied. While it is true that the
5" CPC, an expert body specifically constituted by the Govt to
decide on pay related issue in respect of its employees had
recommended higher pay scales for certain categories but the
same was based on various factors like educational
qualifications prescribed, experience, nature of duties and risk
inherent in the job etc. The fifth CPC had in Para 55.296 of
the report recommended the higher pay scale of Rs. 4000-
6000 only for those bosts of Para VFA Veterinary Staff as

required minimum qualification of matric alongwith 2 years

certificate course and 2 years experience. Higher pay scale
could not be given to the Veterinary Field Assistant of Assam
Rifles, as the minimum qualification prescribed in their case is

only certificate in veterinary science for non-matriculates and

diploma in veterinary science for matriculates. The higher pay
R ——

scale of Ré. 4000-6000 cannot be extended in this case as

e
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these posts are in no way comparable to the posts 6f
stockman, stock Assistant, Dresser, Vaccinator, etc. It is aléo
submitted that similar posts of veterinary staff exist in other
organisati?ans of Govt like BSF in an identical pay scales of Rs.
3200-4900. Any up-gradation of the pay scale of VFAs in
Assam Rifles will therefore lead to imbalances in the existing

relativities.

4. That with reference to averments made in Para 4.(V) & -

4(Vl) of the OA, the deponent herein begs to offer no
comments being matter of record.

5. That with reference to averments made in Para 4(VIl) of
the OA, the deponent herein begs to submit that as per
approved Recruitment Rules, the post of VFA required a
matric/non matric personnel with diploma/certificate in
veterinary science. The post of Farm Technical does not exist
in Assam Rifles. Hence no comparison can be made with
VFA.

6. Thét with reference to averments made in Para 4(VIII) of
the OA, the deponent herein begs to offer no comments being
factual.

7. That with reference to averments made in Para 5(a), the
deponent begs to submit that it has already been replied vide
Para 1 of this OA.

8. Thét with reference to averments made in Para 5(b), the
deponent begs to submit that it has already been replied vide
Para 5 of this OA.

9. That with reference to averments made in Para 6 & 7,
the deponent begs to offer no comments being matter of

record.

10.  That with reference to averments made in Para 8(1), the

deponent begs to submitted that same has already been

replied vide Para 1 of this OA.

S



11.  That with reference to averments made in Para 8(ll), the
deponent begs to submit that changing of nomenclature of the
post of VFA, requires the sanction of Ministry and not by this
DGAR.

12.  That with reference to averments made in Para 9, the

deponent begs to offer no comments being matter of record.

In view of the facts mentioned herein above it is humbly

prayed that the present OA is liable to be dismissed with cost.

Qg

Deponent”

&4



VERIFICATION

I M’éjor S George, age 35 years, Son of Late Mr KM George, working
as Joist Assistant Director (Legal) in the Office of the Directorate
General Assam Rifles being authorised to hereby verify and declare that
the statements made in this written statement are true to my knowledge,

information and believe and | have not suppressed any material fact.

. Y
And | sign this verificaton on this Ci"’ day of

(?(j . 2002.

&,

Deponent
g. &y woan (fafe)
Joint ioctar (Legal)y
T AMTRP R R R i 1
Ci +i.rei #ssam Rifles

famia cezenr
Sb itouy 893011



- ele No : 705550 Bharat Sarkar
Government of India
Grih ‘Méntralaya B

‘Ministry of Home Affairs
‘Mahanideshalaya Assam Rifles
Directorate General Assam Rifles
S$hillong - 793 —— .

i3

II.14015/5th CPC/98/A-11/ March 98

Govt of India N

Ministry of Home Affairs
(PF,1)

New Delhi-01

'IMPLEMENTATION OF UPGRADED PAY SCALE FROM 01-1«96

OR 21TS _ ERINARY FI ASSIS - IN
o THE ASSAM RIFLES -
l'-’l:' )'.2 . -‘
Sir,
1l I am directed to invite Ministry*'s attention to the

approved pay scale appearing at serial No, XXIV (¢) in Part
_#BY of First Schedule of CCS(RP) Rule 1997, wherein the -
'revised scale of certain common category of Veterinary

Staff have been approved by the Govt as under -

Name of Post Pre~revised Scale " Revised Scale
stockman/ ¢ e | '
Compounder/ ?%0370"20”1159 45 .§<
Stock Asstt/ 200/ = pm TP
Animal : TO . jk.4900u100~6000/~pm
ggzgzggr¥ Asstt/ o 1900-30-1560~ |
. 40-2040/~ pm i
2, It is submitted that there are 31 Sanctipned posts of

Veterinary Field Assistants in this FOrce whno have been.
allowed standard revised Scale with effect from 01-1=-96
replacing TH@ pra-rovised scale as per Part 'AY Of First
Schedule of CCS(RP) Rule 1997 as under  t=. '

Name of Post Pre~revised Qualification Revised

Scale of bay regnIrea,as' . Bcale
per recrulte

mént ﬁuIe,x , )
Veterinary (a) 975-25e Matric or :m,azoomesn\v/f
- Field 1150~EB=30 equivalent 4900/< pm-
Assistant ~1540/=pm  with Diplama - .~ 7~
(VFA) in Veterinary
- Science
(b) 950m20m. Non=matric or 53050475«
1150-EB=25 - equivalent -~ ~ 395080~
1500/ =~pm . with certifi- 4590/=pm
cate in . :
Veterinary
Sciences

oovooez/“




.o - First Schedule, the pre~raviged scales ox Vetervinary

~ 3e Though. the name of the post of ‘Veterinary Field

jAssistant existing in the Assam Rifles is not included in

‘the posts mentioned at serial XXiV(e) in Part ‘B! of

 Fleld Assistants in Assam Rifles were within the prae=
‘revised Scales as mentioned against above pHosts which

“Te VELSof Asgam DJfles therefore should be eligible
for the upgraded soale of e 4000=100=6000/7=pm,

4, I: is therefore submitted that the Ministry may
kindly accord approval to the implementation of the
revisaed scale of fs, 40001006000/ =pm with effect firom
01-1-96 in respect of the post of Veterinary Field
Assistants in Assam Difles,

3 An early renly is highly solicited pleavse,

Youras faithfully,

(ke Thull)
Colonel '
Drpaty Dirsoter (A)

for Director General Assam Wfles

i !
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NO.27012712/98%PF.I/PF.V
Government of India/Bharat Sarkar
Ministry of Home Affairs/Grih Mantaralaya

KK kK :

¥

New Delhi, dated, the 17th Dec. 1999

Implementation of upgraded pay scale o
Veterinary Field Assistants in the. Assam
Rifles. : A :

AKX

A copy of the minutes of the meeting taken by .

DS(PF) on 3.12.99, on the subject mentioned above, is.
circulated herewith for your information and further
‘necessary action pleass. :

/’\")/-]}]L
(Nirma
Dask Offi

/// . -
1l Shri S

,Sameer-Sharma, Djrector(Pers),'MHA.

0 2. Shri K.K.Bhardwaj, OD(Pers.), BSF, CGO Complex. B
Y Shri Mallhi, AD(Pers.), BSF CGO Complex,
,/Q:;h' Shri Ma]]a Ram Dann.DC(Med.), ITBP,CGO'ComDiBX-
ot 5. Shri J.R. Sohal, Liasion Officer, Assam Rif]esL
North Block.
" Copy to:
I r

PA to DS(RF).




/ Minutés of the Meeting held on 3.12.99 under
“the chairmanship of DS(PF) regarding upgradation of
pay scales. of Vetrinary Field Assistants of
Assam ij]es from Rs.3200-4900 to Rs.4000-6000.

o | XK X
List of the participants 1S-enclosed

_ - The proposal for upgradat1on of pay scale of
Vetrinary Field Assistants of Assam Rifles was
referred to Ministry of F1nance For;approva1 M/o
Finance has said that the minimum . prescribed-
qualifications for the post in Assam Rifles are. Tower
- than those recommended by the Fifth ‘Pay Commission
for: the post of Para Vetrinary Staff which have been
placed in the wupgraded pay scale of Rs.4000~6000.
MOF has also stated that the grant of this scale to
VFA of Assam Rifles may lead to similar demands from

the veter1nary staff of BSF' and other similar

0!"9&!'1156”31 ons.

2.- Opening the discussions DD(Pers) BSF and

ITBP have intimated that educational qualifications
of Veterinary staff 1in BSF and ITBP are different

- however, the pay scale are.similar as in Assam

Rifles. Details of educational qualifications and
the pay scale applicable in ITBP and BSF.are as per
the chart enclosed. ' » . Py

3. Following decisions were taken during

discussions: -

(i) DD(pers.) BSF has intimated ‘that a
proposal for cadre restructuring of Vetrinary staff
is being processed by them. ITBP is also processing
- the proposal on the same lines. Assam Rifles was
advised by Dir.(Pers) MHA, to process the proposal
for . cadre restructurind of the posts of VFA.

_ (i11) To maintain uniformity in educational
qualification and pay scales as recommended by the
Fifth Pay commission, Assam Rifles was advised to
process the proposal in consultation with the BSF and

ITBP, so that a similar proposal on uniform lines is
.formu]ated

(i11) As the posts of Vetrinary staff in BSF
and ITBP are combatised while in Assam Rifles VFAS
are civilians, to maintain the. uniformity in the rank
structure, Assam Rifles were advised to. propose - the
combat1oat1on of these Dosts as well,

(iv)' Since the matter 15 a]readv- subJud1ce
rany-decision for upgradation of pay scales in Assam
Rifles can be taken after finalisation of the court
.case.

,‘aﬂ‘? ﬂ‘rd

a_:’.ns.a fo
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List of participants

B Shri Sameer Sharma, D1rector(Pers) MHA-

2. Shr1 K.K. Bhardwaj, DD(Pers ) BSF

4;_‘5ﬁ% ﬂ> ) U*f’-3' 71 Shri Mallhi, AD(pers.) BSF.

B o 45 Shri Malla Ram DiWan, DC(Med. ) &TBP;
S, Shvl LR, Sohall  LOAR
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! ‘ Gemtra! Alwicicrenve Tribacal ‘ §
“ «" lIN THE CENTRAL ADMINSITRAT{IVE TRIBUNAEL | ©
| i TERIE ArafiE | §

f i &

ORIGINAL APPLICATION NO.. 65 OF 2002

'

|
l‘

l, Sorisam Mar'ﬂmacha Singh, resident of Singjamei Makha Meisnam Leikai,
| Imphal, Manipur.
P Applicant.
|| -Versus -
| |
1 1. The Union of India and 4 others
!:
L Respondents.
| INDEX
j
Sl. No.j| Particular of documents Annexure Page
|
| |
1. 1| Rejoinder Affidavit
1| of the Applicant - -5
2. | Relevant portion of 5" CPC A/20 4
3. Relevant portion of 5" CPC - AJ21 L5

For use in Tribunal's office
|

I

:

Date of filling : ....ccevvvvnvirnrnnnennn.

Registration No. : ........ccccvvvevvennenna,

t

Signature of the Applicant

/{\ y/ RN /6*—0/(-\ ‘.
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Presented b

b IN THE CENTRAL ADMINISTRATIVE
TRIBUNAL
GUWAHATI BENCH : GUWAHATI

Ref.: Original Application No. 65/2002
Shri S. Manimacha Singh .....c.ccoiiviiiiiiane. Applicant

True Co%w

Vs

1. The Union of India & 4 others .......ccoviiiiiniiicnnn Respondents

in the matter of

Rejoinder in Affidavit of the Ar: licant
In reply to the written statement

dt. 28-10-2002 of the Respondents

REJOINDER — IN —AFFIDAVVIT

| Soraisam Manimacha Singh, the applicant in O.A. No. 65 of 2002 do hereby

soleﬁrmly make oath and state as follows :-

™

' i‘ 1. f}That save and except those which are specifically admitted below, \

: g | deny the entire allegations and assertions made by the respondents in their '
Joint written statement dt. 28-10-2002 (which is herein after refemred to as the

™ -said written statement )

é 2. That with reference to para No. 1 to 12 of the said w/s, | agree that 5" CPC

being an expert body have recommended for revised pay scale (higher pay

‘;scale) for central civil services, but | do not admit that revised pay scale that

‘recommended for the para veterinarian post or alike post which are terme_d as

"Technical post could not be given to the VFA of Assam Rifles as the miniﬁ{ufﬁ

.qualification prescribed for this post is only Non- Matriculate with certificate in

‘Vety. Science.

(a) ‘It is to submit that there is no such Institute in the whole country where a
“Non-matriculate” can get a training for such certificate course in Veterinary
Science. The post for VFA or equivalent or Para veterinarian Post the minimum
‘essential qualification is matriculate with certificate or training or experience in
relevant field. |

(b) 'That Para No. §5:296 of the 5" CPC report is to be read along with para No.
55:284. In para no. 296 it is clearly stated that educational qualification are not
the prime important in respect of the para veterinarians and other alike nature
j‘}pf post. What is to be look into is the specialized nature of job involving

%{personal risk, exposure to infection and expertise of handling the animals. Para
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- no. 55: 284 it is again stated that the posts which is commonly designated as

~animals husbandry Asstt., compounder, Dressers, stockman, stock Asstt.
Vaccinators, etc. usually require qualification of Matriculation with Diploma or

certificate or experience in the relevant field.

The petitioner is Graduate with one year certificate holder in veterinary

Science there are VFA in Assam Rifles some of them are PU Science with

‘Master in Veterinary Science, B.A./ BSc. With certificate in veterinary science,

under Graduate with diploma, in veterinary science, under Graduate with
certificate in veterinary science.

Copy of para No. §5:284 and 55:296 of the

5" CPC Report are enclosed herewith and

marked as Annx. A/20 and A/21

respectively by way of .reproduct'ion from

the original book

Sec. 30 of INDIAN VETERINARY COUNCIL ACT also says that the

minimum qualification may be either Diploma or certificate in the field.

VFA is also a technical posts, as difined in Apendix |l of the ICAR. Field Asstts
either in vetenerinery or Field /Farm Technician in Agriculture region of India
are of the same nature and are all the technical post. The minimum qualification

of a VFA is at least metric plus one year certificate in the field .

Coloumn No. XXII (a) fo the CCS (revised pay) Rules, 1997 under the

“Other Technician” all the post requiring matriculation with some experience

' as minimum qualification are also revised to 4,000 —~ 6,000 /- (at Ann. A/17 to
©0.A) |

The respondent also vide its Ministerial letter dt. 31-3-1998 (at Annx — 1 to

- the written statement) had agreed that the VFA of AR should also be eligible to
~ enjoy the revised pay scale of Rs. 4000 — 100 — 6000/- vide at para No. 3 & 4
~of the said letter

' That Non-Matriculate can not go training for certificate or diploma in Veterinary

' Science as such they are not qualified for VFA. Non matriculate plus 2 years
experience is qualified for Vety. Attendant or alike. It is also discussed in para
‘No. 55:285 stated that Animal Attendance, Bull Attendance, Cattle Attendant

-etc. Itis usually required with middle pass or lower qualification.

A true copy of para No. 55 : 285 of

5" CPC Report is also enclosed as
Annx. A/24.

A3
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V(ﬁ). " In respect of para No. 3 of the W/S is deny the statement and | beg to submit
| that these post of stockmen/stock Asst. (to maintain stocks position), Dresser
- (to give dressing or nourishment of wounds and infections), Vaccinator (to
- inoculate or injection vaccine) is no way comparable with Veterinary Field
" Asst. The post of VFA in generic term include whole function and operation’in

' connection with Veterinary and Animal Husbandry works and more over, The

"works load and higher responsible then any other paraveterinarian It may be
evident from the Chart of duties enclosed as Annexure A/14 of the OA

(i) itis also beg to submit that the veterinary staff in other organization of Central

Police Organization such as BSF / ITBP has recruited /Enrolled veterinary Staff
:as combatant.

: (1) Hav. Compounder (Veterinery) ITBP - Rs. 3,200 - 4,900/-
.~ (2) Hav. Compounder (Veterinery) BSF - Rs. 4,500 - 7000/-
~ (3) Asst. Commandant V.O. BSF/ITBP -  Rs. 8000-13500/-

an identical pay as per Ranks Structure.

Verified

| Verified that the facts contained in the forgoing page Nos | and 2 (a) to (i) are
all true and correct to the best of my knowledge and legal points raised herein are
kn?wn to me from the instruction of my counsel which | verily believe to be true and
corllrect.

"

By:-
W/V : Signature of the Deponent
Advocate K Mw%ﬁﬁ{é;ﬁt)gﬁ\@« .

VFA of Assam Rifles are working independently. Assam Rifles VFA are more

M
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1; Veterinary Officers and Staff

55,281 Veterinary Officers and Veterinarians are concerned with animal health
care, 'quarantine certification, registration and breeding of livestock. Some

pe; sonnel are also engaged in activities of research and development leading to

preventlon and control of animal diseases and their spread to human beings.

| _ , _
55;&28_;‘;:2‘Veterinary Officers :- the hierarchy of veterinary officers consists of
Dir!ecf%ors of Veterinary, Livestock and Animal Husbandry services, Veterinary
Suirgepns, Assistant Veterinary Surgeons and Veterinary Officers. These officers are
au%;'tho:j‘fized to practice medicine or sign authenticate veterinary heal'h certificates
and give evidence as experts under the Incian Evidence Act. They require
reglstnatlon with the Veterinary Council of India after securing a Bachelor's deyree in
Ve|terﬂnary Sciences and Animal Husbandry. Posts at this level are usually placed in |
the peiy scales ranging from Rs. 1,640-2,900 to Rs. 7,300-7,600.
i b
551‘28::3 Veterinary Assi'stants : - Below the officer’s category are those who directly
| assistéin the performance of veterinary and animal husbandry functions, often
Vdisfchél%rging such duties independently (particularly in the Union Territories), under
the! sdpervision of qualified and registered veterinary practitioners. Posts in this
catlegory are designated as Animal House Supervisors / Caretakers and Biological /
Zoologlcal / Veterinary Assistants, with a requirement of degree in Blologlcaln
Scnenges. These personnel are placed in the scales of Rs. 1,200-2,040 to Rs. 1,640-
2, QOO in Group ‘C’.

55 ‘284 Paravetermarlans :- Below them are the paraveterinarians who provide
aux1ha1ry support in veterinary and animal husbandry practices. They are commonly
deSIgnated as Animal Husbandry Assistants, Compounders/Veterinary
Compmunders Dressers, Stockmen, stock Assistants, Vaccinators, and Milk
Recorders usually requiring qualifications of Matriculation with Diploma / Certlflcate
/Tralmng ! Experience in the relevant field. They are usually placed in the scales of

pa)l from Rs.950-1,500 to Rs. 1,200-2,040.
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55.285 Auxiliary Support Staff :- There is yet another group of personnel in this
cclmmon category at the support staff level, known as Animal Attendants, Bull
Attendants Cattle Attendant, Syce, Camel Attendant, Shepherds, etc. They are
generaﬂly in scales ranging from Rs. 750-940 to Rs. 800-1,150, and in some cases
even in Rs. 825-1,200 and above: This group of personnel is usually recruited with
mlddMe pass or lower qualifications and some experience/knowledge of . andllng the

respectlve animals.

N

Bl
{

55 296 Proposed pay structure for veterinary ‘and paraveterinary staff.

'~°Keep|.ng in view the specialized nature of job, where educational qualifications may

nol’“t be of prime importance, involving personal risks, exposure to infection and

expenise of handling rthe animals. We recommend the following stiucture for the
théeeﬂevels -

SI ne. Nomenclature ’ Minimum educational Proposed pay scale
Qualifications Rs.
1' ‘| Paraveterinarian Attendant |-  8th Class + 2 years’ Entry 775-1,025
o experience of handling 1 ACP  800-1,150
| animals 2 ACP  825-1,200
|i | . 39ACP  950-1-500
o .

2} Il Stockman / compounder Matric + 2 years Entry 1,200-2040
v certificate cour se + 1" ACP  1,400-2,300
, 1 years experience 2" ACP  1,600-2660
i Y ’

3’ | Animal House Supervisor / B.SC. degree in Entry 1,600-2660
Assistant Veterinarian / Biological Sciences 1"ACP  1,640-2900

i |l Biological Assistant/ . 2" ACP  2000-3500.
Zoological Assistant / ‘ . :

; (Including Stock Assistant, Animal Husbandry Assistant, Dresser)

o
CEEL o



